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PUBLIC ACCOUNTS COMMITTEE 

SIXTY-SixTH REPORT 

SHRI SEZHIYAN .(Kumbakonam): 
Mr. Speaker, Sir, I beg to present the 
Sixty-sixth Report of the Public 
Accounts Committee regarding action 
taken by Government on the recom­
mendations contained in their Thirty­
ninth Report relating to All-India 
Radio. 

MINES (AMENDMENT) BILL 
. EXTESNSION OF TIME FOR PRESENTATION 

OF REPORT OF JOINT COMMITTEE 

SHRI A, P, SHARMA (Buscar): Mr. 
pea-ker, Sir, I beg to move the fo1-
wing: -

"That this House do further 
-extend upto the 4th May, 1973, 
the time for the presentation of 
the Report of the Joint Commit­
tee on the Bill further to amend
the Mjnes Act, 1952."

MR. SPEAKER: The question is: 

"That this House do fqrther 
extend upto the 4th May, 1973, 
the time for the presentation of 
the Report of the Joint Commit­
tee on the Bill further to amend 
the Mines Act, 1952." 

The motion was adopted. 

2.Z9 brs. 

E. SCARCITY OF DIESEL, On. IN 
MADHYA PRADESH 

MR. SPEAKER: Shri Rana.bahadur 
inch.· 

SHRI RANABAHADUR SINGH 
·(Sidhi): Mr. Speaker, Sir, I wish to

raw the attention ot the ffouse under 
·Rule 177 to the acute shorta1e of 
diesel oil for farmers which has caus­

d considerable dama1e to crops and 
:People could not do irrigation in the 
:344 t T.111--11. 
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north-eastern parts of Madhya Pra­
desh. I request the Minister of Agri­
culture to enlighten us as to what 
has. been done to remedy the situation. 
How long will the situation last? 
Also, I would request him to seek ·the 
actlon of Government to instruct the 
local authorities to deal with this 
matter quietly and not to use the 
general powers unde11 the Mainten­
ance of security Act which causes an 
atmosphere of panic in that region. 

lUO hrs . 

MOTION OF THANKS ON THE 
PRESIDENT'S ADDRESS-contd. 

MR. SPEAKER: The House will 
now take up further consideration of 
the following motion moved by 5hri 
R. K. Sinha and seconded by Shri 
K. P. Unnikrishnan on the 21st Feb­
ruary, 1973, namely: -

"That an Address be presented 
to the President in the followin1 
terms:-

"That the Members of Lok 
Sabha assembled in this Session 
are deeply grateful to the Pre­
sident for the Address which 
he has been pleased to deliver 
to both Houses of Parliament 
assembled together on the 19th 
February, 1973.". 

SHRI S. K. BANERJEE (Kanpur): 
Since we are discussing the Presi­
dent's Address, if a calling-attention 
notice on the resumption of bombing 
in Laos and Cambodia is not admit­
ted, I would request you to ask the 
Minister of External Affairs to kindlY 
make a statement, because the US 
forces are doing their best to uncio 
the peace proposals. 

Secondly, you are aware, Sir, that 
there is an acute power shortage ino 
India in all the States .... 
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MR. SPEAKER: This is a very 
clever way of getting up and raising 
these matters .•.• 

SHRI S. M. BANERJEE: The 
Ministers from UP are here. I would 
only request you to kindly allow a 
discussion on this, or let the hon. 
Minister make a statement, because 
the hon. Minister Dr. K. L. Rao is 
making all sorts of statements every-
where. The power shortaae is ·be-
coming more acute now. So, I would 
request you to kindly allow a discus-
sion on this. Let the Minister of 
External Affairs also make a state-
ment today or tomorrow on the 
resumption of bombing in Laos and 
Cambodia. 

MR. SPEAKER: We shall resume 
the discussion on the President's 
Address. The tillle fixed for it is 13 
hours. We have spent more than 
half that tillle. The time available is 
8 hours and 25 minutes. There are 
So many speaker. on the list from 
both sides. I think we should fix 
some time-limit on the speeches. 
What time-limit would hon. Members 
propose? I think 7 to 8 minutes 
would be all right. 

SHru R. V. SWAMINATHAN 
(Madurai): No, Sir, it should be half 
an hour. 

SOME HON. MEMBERS: 15 minu-
tes. 

MR. SPEAKER: If half an hour 
should be the time-limit, then hon. 
Members should ask some Members 
to withdraw their names, 10 that I 
can make arrangements for giving 
half an hour. 

THE MINISTER OF PARLIAMEN-
'TAR,Y AFFAIRS (SHRI K. RAGHU-
RAlIIIAIAH): 10 minutes would be all 
right. 

MR. SPEAKER: I think ten minu-
L tea would be all riaht. 
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SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : This is casting aspersion 
on the Jan Sangh. They are not a 
fascist party . . . 
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SHRI S. A. SHAMIM (Srinagar) 
Independents also may be accommo· 
dated. 

MR. SPEAKER: Now, Shri Rajl 
KUlkarni. The hon. Member is absent 

I am not going to call the names 
those who send their slips must ge 
up; they' should know in what orde: 
their names appear and get up. Per 
haps, many Members think that th' 
zero hour would go on till one o'clocl 
and So they are all gone. 

SHRI JYOTIRMOY BOSU: If the; 
were in the Opposition, they woul, 
have taken more time than we do. 
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^c'TT^ îcTWf TT H^dl t  I

% TTFnfhT ^  ?Ts^
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·SHRI Y. ESWARA REDDY (Cud-

dapah): Mr. Speaker, Sir, I conftne 
myself tel the remarks made by the 
President.- in his speech relardinll 
Andhra Pradesh . 

Before coming to the main point 1 
would like to express my heart felt 
sympathy to those families, members 
of which lost their lives and proper-
tiell. I also express my sympathy to-
wara, those people who suffered o.nd 
particularly those ladies who lost their 
honour in this moment. 

It is surprising to see that it is still 
being propagated that this is a move-
ment of the people. I would like to 
give a few extracts from the dailie. 
Andhra Prabha and Patrika to show 
that it is not so. These papers, I may 
add, incidently. supported thi, move-
ment. As per statements of these 
papers this movement is being mainly 
sponsored by bus operators, landlords, 
~en and .. big contractors. In 

this lJIovement hundreds and thou-
sands of vehicles were used. Unless 
big business takes active part in this 
movement it is not possible to think 
of a situation when vehicles in such a 
number could be made USe of. We 
have also to consider from where did 
the money needed for such a move-
ment came from. From the reports 
available, the V1:Jaywara Chamber of 
Commerce was responsible for hun-
dred buses and two hundred scooters. 
In another Vijaywara Band a proces-
sion with 1200 vehicles Was taken out. 
Associations of business people and 
Chambers of Commerce are taking 
active part in this agitation mainly. 
I would like to state here that land-
lords and other merchant classes who 
haVe become rich during the last 20 
years in the four Cirkar districts and 
who have abundant supplies of 
money with them were the partici-
pants and the main protagonists of 
this movement . 

·The original speech was delh'ered in Telugu. 
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I can go on giving figures. For 
.example, in Parkasam district 500 
vehiclea have been made use of, in 
llepalle 500 vehicles have been used, 
in Penumantia all types of convey-
ance have been used including ele-
phants, horses and camels. Under the 
patronage of the Chambers of Com-
.merce in Rajahmundry 230 vehicles 
have been used. 

Now, coming to the participants in 
the movement I would like to state 
froin the news items given in Prabha 
.and Patrika. Rice millers in Tenali 
took a big procession. Presidents of 
the Machinery Merchants and Lorry 
Owners associations went on fast. 
from such instances, it is evident that 
;this is an agitation sponsored by land-
lords, big business people and con-
.tracklrs. 

In West Godavari district itself, 
.after the ord,inance on land reforms in Andhra Pradesh has been promul-
gated about 400 landlords have divorc-
ed their wives in order to get benefit 
.of retaining their landed properties. 
It is these landlords who are in the 
forefront of the ,Agitation in that dis-
trict. Offices like the income tax, 
.c.T.O., Sales Tax, etc. were burnt. 
Who would benefit from the bUrning 
of records in such offices? It is clear 
that it is the rich landlords, business-
men and contractors that would bene-
fit. 

I would like to mention what Shri 
K. Satyanarayana, himself, a separatist 
MLA from Gudivada stated about 
this movement. He said that this is a 
-movement of landlords. These land-
lords and their rich friends did every-
thing possible to suppress all other 
voices against this separatist move-
ment. Shri B. V. Subtia Reddy, who 
is a big leadlll" of the separathlt )llove-
ment has asked his followers to cut 
the integrationist.s into pieces and feed 
them to vultures. Even a leader like 
Shri Sanjiva Reddy compared this 
movement to that of Hitler's fascist 
movement. 

I would like to say a word about 
the statement made by Shri Viswa-

President'. Addre88 
nathan of DMK regarding the compen-· 
sation that is stated to have been paid 
to Shri Shri Krishna for his property 
that was burnt. That is not true. I 
say that it is absolutely rubbish. If 
it is proved then I am prepared £;ven 
to resign. 

SHRI G. VISWANATHAN (Wandi-
wash): I would like to state by way 
of clari1l.cation that orders had been 
passed by the ex-Chief Minister ;for 
the payment of compensation. Fortu-
nately the Governor's . Adviser Shri 
Sarin stopped the payment. 

SHRI Y. ESWARA REDDY: I may 
add that several raids were made on 
the houses of Shri V. Satyanarayana 
MLA, Shri B. S. Murthy and Shri s'llri 
Krishna. 

I have heard strong. rumours that 
the American Consulate had sent 
Rs. 10 lakhs to be distributed for this 
movement in Andhra Pradesh through 
Shri Viswanathan of DMK. But I am 
not saying it now as it is not yet 
verified. 

I would like to state !leparation 
would bring many problems in its 
wake. I would also ask these sepa-
ratists to go before the people and 
elicit their opinion on theSe terms of 
bifurcation. I am sure they won't do 
it beacuse they are afraid of facing 
the people on such terms. I am also 
sure that once this question goes 
before the people they would 110t 
agree ;for separation. For the all 
round progress and prosperity separa-
tion would become a stumbling block. 
I am also to state that lOrty thou1lllnd 
members of the Communist· party of 
Andhra Pradesh are ready to dO any 
sacrifice to see that the State is not 
bifurcated in the interests of 80 per 
cent of the masses and all round 
development of the Su.te. 

I would like to conclude my speech 
by saying that in order to solve any 
problem that is facing Andhra Pra-• 
desh, in order to see that the State 
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progress in all fields, it is essent.ial 
that the State should continue .. one 
unit and should not be bifurcated. 

SHRI N. SREEKANTAN NAIR 
(Quilon): Mr. Speaker, Sir, I have 
moved my amendment No. 157, which 
read. as follows: 

"but rejret that there is no 
mention in the address of eftective 
measures to bring down the lOar-
ing prices, to curb blackmarketting 
and profiteering, to eradicate un-
employment and to remove 
poverty in the country." 

The split in the Congress and the 
unel"gence of a new Congress, which 
abolished princely privy purse, nation-
alised the major banks and the InllUl"-
ance companies, which went ahead 
with constitutional amendments one 
after the other with the declaration 
that great social changes are in the 
ofting, gave the common man a !l"eah 
leaSe of hO\)e and faith and the ruling 
party has e~n returned with a stu-
pendous majority so that it may 
amend the Constitution as many times 
as it felt the need to do so. Yet, after 
the first spate of cOltstitutional a!nand-
menta, the country is at a standlltiU. 
Perhaps, the' government is waiting 
to find out what would be the final 
decision of the Supreme Court On the 
right of Parliament to amend the 
Constitution. 

Though in the war with Pakistan 
we succeeded in putting them down in 
fourteen days' time, naturally it has 
got its aftermath. After the emer-
gmce of Bangladesh, it certainly re-
quires a lot of help from us. Two 
successive years of droughts and floods 
in various parts of the country have 
all tended to dislocate our economy. 
But, in spite of all these things, there 
is no reason why the prices should 
rise so high. 

There is a basic disturbing factor 
which I find today in our political 
atmosphere and that is some sort of 

t stupor, some sort of political inertia 
in the leadership of the country, which 

f 
has got to be changed very soon. It 
may be mainly due to the unexpected 
vehemence and ferocity of the attack 
of the reactionary tol"ces Ihside the 
ruling ~ t  But that has to be 
fought out. Otherwise, there will be 
nb progress In this country. 

Meanwhile, the price. are "oaring. 
blackmarketeers and proflteera are 
thriving at the expense of the dumb 
and semi-starved millions. The un-
employment position is becolhing very 
abitm1ng. Aftel" every FiVe Year Plan 
the total number of unemployed in-
t:reises fbUl"-filld. Yet, no serious 
lhealUtes have been taken to face this 
unempioyment problem in the near 
future. 

My hon. friend, Shri Unnikrishnan 
Was maligning orraniS'ed trade unions 
and workers. He must realise that in 
no industry has there been cent per 
cent neutralisation to the WOl"king 
elaas. When the prices soar high, 
they also suffer. Yet, they have not 
liistutbetl the peace of the country. 

Look at the plight of the green 
revolution. We were praising o\H"seI-
ves that we have paSlI!d the comer. 
Onee again we find that we have to 
detlend on thL.monsoon if we want to 
give our people two square meals a 
day. 

Now, the natural resources of the 
country ... 

MR. SPEAKER: How much more 
time would you like to take? 

SHRI N. SREEKANTAN NAIR" Five 
minutes. 

MR. SPEAKER: You want to finish 
now or after lunch? 

SHRI N. SREEKANTAN NAIR: As 
you please, Sir. 

SOME HON. MEMBERS: 
lunch. 

After 

MR. SPEAKER: All right. So, we 
adj'ourn for lunch to re-assemble at 
2 o'clock. 
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13.11 Ill'll. 

The Lok Sabha ad;ourned fur Lunch 
till Fourteen of the Clock. 

The Lok Sabha reCZBsembled after 
lunch at four minutes past fourteen of 

the Clock 

[MR. DEPuTY-SPLuwI in the Chair] 

MOTrON OF THANKS ON THE 

PRESIDENT'S ADDRESS-contd. 

MR. DEPUTY-SPEAKER: Mr. N. 
Sreekantan Nair ... 

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): I have given a written 
notice, Sir, under rule 377. Thil is 
something very urgent. The students 
of Orissa haVe taken a decision to 
go for a mass agitation. Already we 
have a lot of trouble because it is an 
outcome of the Hindustan Standards' 
obnoxious article casting aspenions on 
the people of Orissa. I want to know 
why this Government is not taking 
action against the editor of the paper 
who was caught red-handed sending 
news scripts, during the Indo-Pak 
war, to a CIA controlled press in 
Manila. 

Will the hon. Minister try to give us 
a hearing and tell us why the Govern-
ment is not taking steps against 
Hindustan Standard and the Amrita 
Bazar GrOup? ..• 

MR. DEPUTY-SPEAKER: Order, 
please. Now you have made your 
point. 

SHRI JYOTIRMOY BOSU: I have 
not yet, Sir. If this state, of things 
continues, then there will be only 
national disintegration and not inte-
gration for which this Government 
shed so mUch of crocodile tears but 
do nothing. 

MR. DEPUTY -SPEAKER; Mr. Sl'ee-
kantan Nllir. 

President'. Addr .. 

.n p" IR WII'I1I' : (~) : 
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MR. DEPUTY-SPEADR: I am told 
that there will be a discussion on thia 
.... (lnterruptiont). Order, please. 

SHRI .JYOTIRMOY BOSU: There 
has been a 30 per cent rise in the 
daily neceIBities in the last three days. 

1ft P"" .......... :!faT;lf(l' C\1T 
~ t~it j mm t m~ 

~ tt 

MR. DEPUTY SPEAKER: Mr. 
Kachwai, I was told that there will be 
.. discussion on the rise in prices. 
That is all. I think you can have your 
say at that time. 

SHRI JYOTIRMOY BOSU: The 
price rise debate is scheduled for the 
5th March whereas the Budget is 
coming up on the 28th. In that case, 
how can this pre-Budget price rise be 
covered in the debate 

~~  ~~  
~ l!i1: 1fi1f 61fi1f ~ ~ mrN j 

MR. DEPUTY-SPEAKER: You have 
made your point. There will be a dis-
cussion on this. What you have said 
has gone on record and the Govern-
ment here has taken note of that. 

You cannot bring down prices just 
by shouting and raising your voice in 
the House. 

MR. SREEKANTAN NAIR: .... 
. , ., (Interruption). 

Order, please. Mr. Sreekantan.Nalr, 
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SHRI N. SREEKANTAN NAIR: I accrue to the country should be taken 
was referring to the dismal failure of into consideration and not parochial 
the green revolution. Now, added to considerations should weigh when we 
this is this power cut enforced per- consider major sehemes of irrigation 
haps all over the country except in and power. 
my small State of Kerala. Our plan-
ners have played ducks and drakes 
with the planning schemes and priori-
ties. Whenever there is a crisis, we 
.adopt a new criteria and a new prio-
rity, so much so, there is no common 
1rend in our planning methods. Look 
at the meagre amounts the Planning 
Commission has been alloCating for 
irrigation and power in my State. 
'There is II very 'major scheme called, 
Xallada irrigation project. It took 12 
years now to have a dam and the 
entire cost h8!l ~e up :&-om 
lis. f5 crores to Rs. 57 crores. 
It do not know whether the project 
itself will be finalised in another 15 

. years and by that time, what would 
be the total cost-I do not know. 

There is a power cut in my neigh-
bour Statt! of Tamil Nadu and we are 
supplying them electricity at some 
risk to us. We would 'be able to 
supply t ~ entire southern grid with 
sufficient electricity. They do not go 
give priOJ ities. They go by local and 
parochial considerations and if only 
they give us suffiCient funds, we would 
be able 1:3 give South India and the 
rest of the country the cheapest elec-
tricity in the whole world. But they 
do not sanction such programmes. 

Now Sir, at some risk we supply 
electricity to Tamil Nadu. But the 
Tamil Nadu Government is driving out 
thousands of Malayalee families from 
Gudalur and they are burning their 
huts and houses ..... 

SHRI C, T. DHANDAPANI (Dhara-
puram): You should not make that 
statement. I can understand a Com-
munist PIIrty member making such a 
statement because they want to make 
some capital out of it. We never do 
that. On the contrary, we have assign-
ed lands to the Malayalees in the 
Gudalur area. 

SHRI N. SREEKANTAN NAIR: My 
submission is that the beneflts that 

Then, Sir, we had MonoPOly Com-
mISSion. What is the result of this 
Commission? As you have read in the 
press, the entire private sector is 
controlled crnnpletel)'\ by the mono-
polists and we can do nothing against 
these monopolists and all attempts by 
legislation to control their influence, 
power and their expansion have been 
all complete failures. Whatever Mr. 
Vajpayee may say, whatever the 
Supreme Court may say, the major 
units in the entire private sector have 
got to be taken over. Otherwise we 
will not be able to give any relief to 
the poor millions of this country. In 
the present set-up and with the pre-
sent bureaucracy and the present Gov-
ernment employees we cannot take 
over and run the industries effectively. 
The principle of hire and flre must 
be strictly enforced in the case of all 
the public sector undertakings if they 
should bring out profl.tablt&. returns. 
Their performance should be judged 
by the results achieved and there 
should not be any favouritism or 
nepotism. 

My friend Mr. Gopalan referred to 
the NGOs and teachers arrested in 
Kerala. In November, 1972, they 
were given interim relief. Now, 85 
per cent of the entire revenue of the 
State is eaten up by the salary of the 
staff alone. Even then we were pre-
pared to discuss with them. But they 
demanded per head Rs. 100 per men-
SUm and a new Pay Commission for 
the State. For 3t lakhs of people the 
State will have to shell out Rs. 35 
crores more per year. I would request 
Mr. Gopalan to tell us whether he 
considers this demand reasona'ble. We 
even offered to negotiate with them 
and settle the dispute after the Cen-
tral Pay Commission had published 
their Report and the reactions of the 
Central Government are ascertained. 
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But they want to take law into their SHRI R. V. SWAMINATHAN: Yes-
own hands and force Government to it is burning, as my hon. friend hU 
come to a settlement. Can any Gov- rightly said. Due to the agitation and 
ernment submit to such tactics? mob violence, a tremendous loss has 

One point more and I have done. 
The price-line has gooe up and every-
body is suffering. The su1fering is 
most with the unemployed and the 
under-employed. We cannot give the 
entire benefits to the salaried class 
alone. Government must immediately 
take strong and revolutionary mea-
sures to solve unemployment and to 
hold the price-line. Otherwise I am 
afraid, there will be violent revolution 
all over the country and no Govern-
'1l1ent will be able to stem the tide of 
the people. Thank you. 

MR. DEPUTY -SPEAKER: am 
told, in the pre-lunch sitting, decision 
was taken that speakers should not 
be given more than ten minutes each. 
I would request han. Members to 
eon fine themselves to ten minutes 
-each. 

SHRI C. T. DHANDAPANI: We 
want at least 15 minutes, Sir ... 

MR. DEPUTY-SPEAKER: If there 
is remaining time to your party's 
'credit you will 'get that, but I am 
mentioning this about others. (Inter-
ruption) I am told,-I correct myself 
-that this was with reference to the 
speaklers in the congress benches. 

Now, Mr. R. V. Swaminathan. 

SHRJ R. V. SWAMINATHAN 
(Madurai): Mr. Deputy-Speaker, Sir, 
our President in his Address has, 
referred to many problems facing the 
-country. But the discussion has cen-
tred round mainly on the Andhra 
question because that is a burning 
question of the day. 

SHRI S. A. SHAMIM: Andhra is 
burning. 

been inflicted upon public property a8 
well as the property of private pepole. 
The railways are the worst affected, 
and the losl to the railways amounts 
to crores of rupees, and the loss to 
the public including the farmers, 
traders and amall farmers has also 
been immense and they are finding it 
difficult to have their livelihood. I 
understand that the total losS is of the 
order of more than Rs. 200 crores as 
a result of this agitation. Still, we 
have not solved this problem. 

As regards how this reorganisation • 
came about and how the division of 
linguistic States came in, one has to 
trace his memory back to some past 
history. So far as the old composite 
Madras State was concerned, if only 
Mr. Prakasam, the Andhrakesari who 
was the Chief Minister there had not 
beel' disturbed and allowed to conti-
nue as Chief Minister during 1947. 
the divhion of Madras State on the 
linguistic basis could have been 
averted, or at least it could have been 
postponed for some time to come. 

SHRI S. A. SHAMIM: If the country 
would not have been partitioned also, 
then things would have been dif'ferent. 

SHRI R. V. SWAMINATHAN: But 
due to riva,lries among some of the 
leaders the division took place. At 
that time some of the MLAs there 
including myself supported Mr. Pra-
kasam, foreseeing the danger ahead 
that there might be some move for 
division of the State in spite of the 
Tamil and Andhra bogey which was 
raised by some of the Tamil leaders. 
But later, how the composite Sv.te 
was divided and the appointment of 
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[Sbrl R. V. SwamiDathan]. the Madru State, but they had no 
~t tes Reor,anisation Commission are other 10, and therefore, they had to 
known to all of us. One Sbri Potti aaree ..... 
Sriramulu came into the picture. He 
had started a hunger-strike and his 
death led to a bi, commotion. In 
fact, same type of bumin, of railway 
property etc., what is happening now, 
took place then for two days and this 
created peat confusion and com-
motion. In the midst of that confusion 
and commotion the Andhra State was 
born. I am mentioning all this just 
to point out how the Andhra State 
was created. 

Then, the States Reorganisation 
Commission ,was appointed. That 
commission went into the question in 
detail and recommended the division 
of tQe Madras State on a linguistic 
basis. As a result of that, the com-
posite Madras State was divided into 

• four parts. Fonnerly, it consisted of 
Tamil Nadu, Andhra, Malabar and 
South Kanara, and even some parts of 
Orissa-the Berhampore were also 
part of the old Madras State. people 
speaking different languages and 
following di1ferent customs were 
living together harmoniously and co-
operated with each other in the 
welfare of the State. And the old 
Madras State wu considered to be 
one of the lar,pst and best-adminis-
tered States. 

Later, the Andhras wanted separa-
tion, and the process of division 
started as a result of the sudden death 
Of Potti Sriramulu, and the Andhra 
State was formed. The recommenda-
tion of this States Reorganisation 
Commission . was not only to divide 
Andhra but go to Malabar to Kerala, 
and South Kanara to Mysore. These 
areas were divided even without ask-
ing. Mr. Deputy-Speaker, we are 
talking of integration all the time, but, 
it is surprising to see how this inte-
gration has actually led to disintegra-
tion and the splitting up of States. 
The people of the ceded districts 
known as Rayalueema and also the 
people from Nellore district were not 
enthusiastic about leavinl{ Madras 
State. They had preferred to be in 

.n PI' ~ ftQI (~  'llT1fGT or)! 
~-l if; ~ lIi'tt ~~  ;r(Y hT lifT i I 

SHRI R. V. SWAMINATHAN: So 
far as I am concerned, the Minister of 
Parliamentary Mairs is here and he 
is sufficient. 

Even now if Anclhra Pradesh ia. 
bifurcated, the IB1lle kind of cWliculty 
will be fact by the people in lome 
areas of Andhra. The only 801utiOll 
to the problem appears to me is this. 
The Prime Minister should not hesi-
tate and delay in deciding this matter. 
I suggest that the Prime Minister 
should visit Hyderabad and Vijaya-
wada, meet the elected representatives 
of the people. MPs, MLAs, MLCa and 
also the Presidents and members of 
the Zila Parishads and Panchayata, 
and try to convince them. In cue 
they are not convinced and if the 
solution is only bifurcation, let them 
have it. A decision on this must be-
taken immediately .. 

What happened, after the division 
of the composite Madras State? The 
people who went out of the Madras 
State, people of Malabar, South. 
Kanara and also of Andhra were all 
dismayed. They approached Prime 
Minister Nehru. They explained their 
difficulties to him. 

On account of this, a novel idea of 
a DBkshina Pradesh was mooted. This 
was to be of regrouping TiJllal Nadu, 
Kerala, Mysore and Andhra. All these 
States were to be united to form one 
unit. That was the idea of Dakshina 
Pradesh. Pandit Nehru agreed with 
this new idea. In fact there were 
two or three meetings of important 
leaders and Chief Ministers of these 
four States and discussed with Pandit 
Nehru. We were all happy to know 
the idea of Dakshina Pradesh was 
getting momentum. They had a 
meeting at Bangalore to give the final 
touches. Panditji went all the way 
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to Bangalore. We were hoping, that 
there would be an announcement of 
the formation of Dakshina Pradesh. 
But In that meeting at Bangalore the 
idea of Dakshlna Express was killed. 

I know who were responsible for 
this and what happened behind the 
Ecene to kill the idea. Even now if 
Andhras and the Telangana people get 
separated, all these people will come 
back and reunite. They will certainly 
get reunited. Even now I want to 
place before the House the idea of 
Dakshina Pradesh. I willi be the 
happiest man if We are all united on 
that basis of Dakshina Pradesh as one 
unit, comprising all these four states. 
·This is the only salvation; this is the 
·only solution to this problem. Other-
wise, there will be no salvation for 
the whole of the South. 

I do not know if thp. DMK members 
will agree. I think they may not agree 
with this idea. (Inter1'Uptions). 

SHRI PILOO MODY (Godhra): 
They want to rule over the whole of 
the south for a long time. 

SHRI R. V. SWAMINATHAN: This 
is my view regarding this question. 

Coming to the next point, the Presi-
dent also mentioned in his Address 
about the backward classes. This 
community has got a feeling that its 
interests are neglected. When we talk 
of the backward classes, we all in-
variably think only of the Scheduled! 
Castes and Scheduled Tribes. But 
the biggest community with 50 per 
cent of the total population of the 
whole country, is backward classes. 

BHRI K. S. CHAVDA ·(Patan): 
Only the Scheduled Castes and Sche-
duled Tribes are recognised as back-
ward under the Constitution. 

SHRI R. V. SWAMINATHAN: Let 
him refer to the directive principles 
and article 370 and other articles of 
the Constitution. 

SHRI K. S. CHAVDA: Article 370 
Telates to Jammu and Kashmir, Shri 
Shamim'l State. 

President'. Address 
SHRI R. V. SWAMINATHAN: Let 

him refer to the Constitution. This is 
also referred to there (Interruptions,. 

So far as Tamil Nadu is concerned, 
more than one-third of its population 
is backward classes. They were all 
militant people in nature and took 
active part in freedom movement. 
Most of the people of this community 
were treated as crin;rinal t ~ es and 
kept under Criminal Tribes Act during 
the time of the British Government. 

Now after Independence, after 25 
years, 'this community of backward 
classes has got a feeling that their 
interests have been neglected and 
the fruits of freedom are being' en-
joyed only by the forward communi-
ties, tlnd by some privileged people. 
I do not know whether the Prime 
Minister is aware of the fact that a 
large section of the people in Tamil 
Nadu and also in other parts of the 
country are suffering and they have 
got a feeling that their interests are 
not heing looked after. I appeal to 
the Prime Minister to look into this 
matter. 

Finally, one word about the power 
crisis in the country. It seems that 
the power crisis is an aU-India phe-
nomenon. But, so far as Tamil Nadu 
is concerned, there is an acute power 
crisis-a kind of power crisis never 
happened before. The State Govern-
ment haVe imposed a 75 per cent 
power C'ut. When we ask for some 
help to supply some power from t~e  
neighbouring States, they do ~ t gIve. 
We are talking about integratlO'n, but 
when we ask Kerala, our neighbour-
ing State, for some power, they say, 
"We cannot give you." and treat us 
as "if we are all aliens and al if we 
all belong to some foreiln country 
like Malaysia or Singapore. They do 
not consider that We are all Indians. 
This is the position. 

Now on account ot this pOTer 
crisis, 'our agriculture and industry 
will Buffer. The progress made so far 
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[Shri R. V. SWlllIlina.hanj. AN HON. MEMBER: He haa in-
in the field of iridustry and agricul- terrupted so many times. (Inter"up-
ture would be retarded. The Cen- tion) . 
ual Government cannot elCape from 
its responsibility for this power cri-
sis and particularly in Tamil Nadu, 
because the delay in commissioning of 
the Kalpakkam Atomic Energy Plant. 
We have bee'D made to understand 
that it would be completed within five 
years, but, still, it is dragginl. When 
it will be commissioned we do Dot 
know. 

"What about the Neyveli complex? 

MR. DEPUTY-SPEAKER: 
hon. Member's time is up. 

The 

SHRI R. V. SWAMINATHAN: I 
will ff'nish in two minutes, Sir. The 
Neyveli complex is limping and not 

.producing sufficient power. It Is suc-
cessful in incurring continuous loss; 
it has been incurring a big loss year 
to year. Each year, they are incur-
ring a loss to the extent of Rs. 10 
crores to Rs. 15 crores. What is the 
reason for this? We do not know. 
Sir, the installed capacity of the Ney-
veli complex is 600 megawatts. But 
they are producing only 250 mega-
watts. Who is responsible for this? 
It comes under the Central Govern-
ment. 

All along we were dependin, on 
hydel power. Now, due to the vaga-
ries of the monsoon, we cannot de-
pend upon hydel power alone. We 
must create atomic power and ther-
mal power. The Central Government 
s ~d come forward to create ato-
mic power in the coastal areas ot 
Tamil Nadu: one in Tanjore and an-
other in Tuticorin. There should also 
be one thermal station in Madurai. 
These are important. I feel that this 
is the responsibility of the 'Central 
Government, and they should come 
forward to solve this power crisis. 

MR. DEPUTY -SPEAKER: There 
are 24 minutes for Unattched Mem-
bers. I have four names here, of 
which the first name is that of Mr. S. 
A. ·Shamim. 

MR. DEPUTY-SPEAKER: Order 
pleaae. Will you allow me to regu-
late the proceedings of the House? 
Kindly sit down. I am drawing your 
attention to the list of Unattached 
Members, and 24 minutes are avail-
able for them. The first name is that 
of Mr. Shamim. What I am goina to 
Bay is that Mr. Shamim should try to 
be considerate to the other friends 
by taking only 10 minutes so that 
Bome time is left for others alsO. 

SHRI S. A. SHAMIM (Srinagar): 
Mr. Deputy-Speaker, Sir, let us Thank 
the President for the speech writ-
ten in his name by a few bureau-
crats, approved by a few autocrats 
and applauded by a host of turn-
coats. 

The President delivered his speech 
with great vigour and gusto, and we 
must admire his performance. Un-
fortunately, he referred to everything 
under the sun excepting the most re-
levant and distressing features of our 
political sitJuation at the moment. He 
referred to Andhra in paSSing with-
out indicating as to what is the solU-
tion which Government intends to 
offer to this 'burning problem. It is 
unfortunate that he did not analyse 
or he did not even hint at the climate 
of violence which is generated in this 
country and for which one party 
alone, that is, the ruling party is res-
ponsible. The sheer logic of the 
way Government of India is behav-
ing has created an impression that 
this Government which was brought 
to power by a massive mandate un-
derstands only one language, the 
language of violence. Violence does 
not erupt for nothing. It is not that 
people are seized of a mad instinct to 
destroy property. What happened in 
Andhra? Andhra was peacef,ul. Six 
months ago. an objective situation 
existed there. The Prime Minister 
and her colleagues with their prides 
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and prejudices did not want to re-
cognise the realities of the situation. 
That is what has given rise to such 
vast destruction of life and property 
in Andhra. It was a French student 
who said a few years after the dis-
turbances: we had to blirn a few 
:buses and buildines so that they 
should take notice of us. This is ex-
actly what the Government of India 
is telli'llg the people: we will not lis-
ten to you howsoever reasonable and 
justified your demanlls unless you 
destroy railway coaches and buses and 
buildings. Every time there is an 
abatement of the movement in 
Andhra Pradesh, the Congress lea-
ders come out with the statement that 
the movement has fizzled out because . 
there is less violence. It is the Cong-
ress Go'Vernme'llt which has lent res-
pectability and legitimacy to vio-
lence. It is unfortunate that the Pre-
sident has no-t referred to it. 

In this cOntext may I refer to the 
State of Jammu and Kashmir. There 
is a conspiracy and silence in every 
corner as far as the State of Kashmir 
is concerned. Neither the Members 
nor the parties in oppositiO'Il nor the 
l'uling party mention Kashmir, the 
reason being in Kashmir there is no 
violence. There has been a very 
healthy, significant historical deve-
lopment about the situation in Kash-
mir. We thought of a final solution 
to the problem of Jammu and Kash-
mir whe'll we were talking to Mr. 
Bhutto of Pakistan. The Jan Sangh 
made a hUe and cry of the final solu-
tion the Jan Sangh did not understand. 
I did undel"Stand. The final solution, 
not vis-a-vis Pakistan but a final so-
lution vis-a-vis the people of Jammu 
a'lld Kashmir. The fact has been re-
cognised that the people of - Jammu 
and Kashmir are not as happy or 
satisfied as they should have been 
and it was understood that a dialogue 
would start with the accredited lea-
ders of Kashmir and this problem 
would be finally solved. A dialogue 
did take place and Mrs. Gandhi after 
having met Sheikh Abdullah talked 
of opening a new chapter. But that 

President's Address 
new chapter is a blank and it has 
been a monologue that has bee'll ~­
ing on. Sheikh Abdullah and Mirza 
Beg have made their pOsition clear; 
they accept the reality of accession 
and the finality of accession. There-
cannot be a happier news for the-
country than thilf. What has been the-
response from the Government. The 
respollse has been this. This Vice 
Chancellor of a University. for whom 
I have ,reat respect, has been allot-
ted a tutorial; he would take a tuto-
rial period with Mirza Afzel Beg and' 
Sheikh Muhammad Abdullah. The 
Government of India does not even' 
recognise the fact of dialogue why? 
The most popular accredited leader 
of Kashmir says:' I have to accept 
the reality of accession; I sav that 
Kashmir should cOntinue to be part. of 
India. But there is no response be-
cause there is no violence in Kash-· 
mir. If tomorrow there is viole'llce, 
the way we have in Andhra, Mrs. 
Gandhi and her colleagues would sit 
up .... 

SHRI PILOO MODY: The move-
ment in Andhra is not violent .... 
(Interruptions). 

SHRI S. A. SHAMIM: Whether 
it is the CRP people or the police 
people there., it is for Mr. Mody to-
j'udge. 

SHRI PlLOO MODY: The 
miscreants "in Andhra are the 
and the police. 

only 
CRP 

SHRI S. A. SHAMIM: .... And a-
few who are not interrupting me. It 
was imperative; the Government un-
derstands only the logic of violence. 
Unfortunately for us who are in 
Kashmir, there is no railway property 
to destroy. Railway has been ex-
tended upto Jammu and the Jammu 
people are not interested in accom-
modating the leaders of Kashmir. It 
could have been very good news for 
the whole of the country. I do not 
think that the situation will remain 
at it is. The possibilities are that 
the people of Kashmir will get .es-
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'[Shri S. A. Shamim] 
tive. The Government of India does 
not understand the language of peace-
fUl dialogue and has more or less 
shown complete indifterence to all 
.our leaders have been saying. I 
.should like Mrs. Gandhi to show more 
Of courage. It is all right. Mrs. 
Gandhi has prestige, pride, everything. 
But it is not greater than the coun-
try'S prestige or honour. Should we 
not solve this problem for all times 
to come? This is the most auspicious 
occasion and it is time that Mrs. 
Gandhi starts a dialogue at her own 
level. Non-political Vice-Chancel-
lors, however well-intentioned they 
may be. cannot solVe a very knotty 

l~m which has resulted in a war 
with Pakistan. The situation in 
Kashmir appears to be very peace-

o fUI and normal, but it is not so nor-
mal and peaceful actually. There has 
been talk of separation of Jammu 
from Kashmir. Separation of Andhra 
is not going to be the last. There, are 
people who are deeply interested in 
upsetting the conditions in Kashmir. 
Thev have been talking of bifurcation 
-of Jammu and Kashmir. The author 
of this theory was Dr. Karan Singh, 
who happens to be one of the impor-
tant Ministers in Mrs. Gandhi's cabi-
net. 

I am glad Mrs. Gandhi is in the 
House and I want to repeat what I 
said earlier. The dialogue going on 
"between Sheikh Abdullah and Mrs. 
Gandhi's emissary should be taken 
up at the level of the Prime Minis-
ter and Sheikh Abdullah himself. 

'This is very happy news that Sheikh 
Abdullah has recognised the realities 
of the situation. I have a vested in-
terest in this because I have contri-
buted my bit in making the Sheikh 
realise the realities of the situation. 
After all, what is he asking for? He 
is asking for nothing more, nothing 
less th,an what hal been given to him 
by the founding fathers Of the Indian 
-Constitution, namely, internal auto-
nomv within the framework of India, 
wit.hin the Indian Union. India is a 
vast country and the people of Kash-
mir acceded to India in spite of the 

fact that Pa,kistan wa.; coaxing the 
people of Kashmir with Quran in their 
hands and trying to persuade them 
through religious bigotry and senti-
ments. We should be given credit for 
it. Our act of faith should be recog-
nised and we should not be treated 
with contempt. Mrs. Gandhi has 
shOWn courage. But courage has no 
boundaries. Every time there is a 
new challenge. it has to be met with 
courage. Mrs. Gandhi must realise 
thst this opportunity may never come. 
You can today ignore Sheikh Abdul-
ah but once he is no more On the 
scene the new generation will not un-
de st~nd the language of secularism 
and the language of Jawaharlal Nehru 
and Mahatma Gandhi. It is high time 
you made USe Of the man who has 
fought shoulder to shoulder with you 
in the freedom struggle. You are to-
day sending an SOS to Mr. Subba 
Reddy, y'Ou are inviting him, pocket-
ing your pride because he is threaten_ 
ing to create havoc if Andhra is not 
separated. You only listen to the 
language of threat. May I remind you 
that the stage has come when we 
should understand the language of 
peace and understanding. I will be 
grateful to all the leaders Of. the op-
position also if t hey break this cons-
piracy -of silence ';,nd speak out the 
way they are speaking about Andhra 
and Tamil Nadu and other States. 
Simply because Kashmir has e~n 
given a special ~t t s  there is this 
conspiracy of silence. It is time the 
people of Kashmir are taken into con-
fidence and they are given a represen-
tatiVe Government. I must take this 
opportunity of expressing my grati-
tude and sincere thanks to Syed 
Mir Qasim, the Chiel Minister. He 
has reallybrokJ!n new ground and 
tried to normalise the atmosphere. 
For the first time in the history of 
Jammu and Kashmir there were fair 
and free municipal elections. What has 
been done in the case of municipal 
elections, I IU!I sure, will be done in 
the case of Assembly elections. And, 
let us hope there is going to be fair 
and free election for Parliament also 
In Jammu and Kashmir. 
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Wit.h these words, I would like to 
conclude by saying that the people of 
Kashmir are looking forward to a 
fruitful dialogue 'between Sheikh 
Abdullah and Mrs. Gandhi. 

SHRI T. BALAKRISHNIAH (Tiru-
pathi): Mr. Deputy-Speaker, Sir, I 
rise to supPOrt the Motion of Thanks 
to the President for his address. The 
President has touched varioll8 points 
in his address. The main objectives 
of 1t.te Fifth Plan are the removal of 
poverty and attainment of self-reli-
ance, establishment of a democratic 
political order and removal of dis-
parities. There will also be removal 
of regional imbalancES and develop-
ment of backward areas ahd improve-
ment of the conditions cff the Sche-
duled Castes and Tribes. Once we 
attain these objectives we will achieve 
progress. 

Here I would like to state that I 
fully disagree with my hon. friend, 
Shri Shamim, who said that violance 
is going up in Andhra Pradesh and 
t~e ConKress Party is responsible for 
it. I fully disagree with him and I 
say that it is an incorrect stateme\'lt. 
It is not the Congrel!s but RSS that is 
responsible for the violence .... (tnter-
ruption). I come from the Andhra area 
and I represent the Scheduled Castes. 
I know what is going on there. I 
khow the position much better' t:.'1m 
many of you here. I have seen what 
is exactly going on there.,.. (Inter-
ruptions). Shri Eswara Reddy made 
a provocative statement. I do ;not 
agree with him. This is how they 
precipitate the matter; this is how they 
magnify the matter. Shri Eswara 
Redc4r saYs again and again that this 
movement is backed up by vested in-

... terestw. That is totally untrue, I 
congratUlate Shri Swaminathan 'lor 

"having said that a'h early solution 
should be sought for this problem, He 
is my neighbour. He has come 
through Andhra and he bas studied 
the situation. Therefore, he has given 
\he correct vennon. 

3441 LS-10. 

President's Address 
I need not repeat the whole story 

as to why this agitation is going on. 
Samehow or other there is an agita-
tion, because t<.'1e ,people of the two 

, areas do not Want to live together. 
There is ill-feeling between the peo-
ple of Andhra ahd Telengana region. 
The people of Telengana feel that the 
people of Andhra have, come to 
Hyderabad to exploit them. So, the 
people of Telengana region were given 
certain rights, known as Mulki rule, 
which will elCJ)ire in 1974. In spite cff 
all those IJafeguards, they were not 
satisfied. In the wake of the Sup-
reme Court decision On Mulki rule, 
the Prime Minister gave a fonnula 
which was not acceptable to eitha\-
A'hdhra or Telengana region. We 
could not expect more than what the 
Prime Minister has given. As the 
Prime Minister of the country, she 
could not give a better formula. But 
the people did not agree to it. There-
fore, this movement WII'3 started, first 
by stUdents and, later on, by the 
NGOs, doctors, lawyers and other peo-
ple. As the members of the Cong-
ress, are we to remain passive specta-
tors to this movement? I know that 
the Swatantra Party, the CPI and the 
l'hdependents want to take advantage 
of the situation, want to exploit the 
situation. Yet, it is impossible for 
them to revive their partiES there. I 
am sure that the Prime Minister will 
meet the just demands of the people 
of both reilons, because the Prime 
Minister has the interests of the 
peQI'le g< heart, 

This is a movement where people of 
allwallal of life have taken part. The 
inteWrentsia of the society have taken 
part in this agitation, If the lawyers 
do not go to court, they will not get 
any money. They will be the losers 
ahd yet they are participating in the 
movement. Simillirly, doctors, tea-
chers and all the other people be-
cause there is a grievance amongst 
them that they want to separate State, 
whether it is good or bad for them. 

In this connection, I may say, all 
Our Home Minister hall rightly pow"-
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ed out and Be our prime Mln1ster hu 
also rightly pointed out IOmetime 
back. this Andhra iSlue is entirely 
different from all other issues. 
The people say that this 
will have a repercU'i8ion in other 
States and in other areas. But that 
may not be correct becauee Andhras 
have gOt their OWn i ~  e~ind 

them; they have .got their own sep-
IIrate language; they have eot their 
own culture and civillsation. There-
fore. they had a separate State. Those 
who have studied the sovereign theory 
of politics know very well under what 
circumiltances a State can be formed. 
what is the formula that 'We cm apply. 
what is the process that we can apply 
and all that. If any society has got a 
language of its own; if any commu-
nity has got its own civilisation, clll-
ture and history behind it, it can have 
n separate State. We have cot an 
~ t  

We have got a contiguity of four 
districts together. We have cot a 
language; we have got a clviliaatlon. 
and history. Our Andhra Kingdom 
Was there; the Andhra kft1!1 ruled a 
certain territory from Viza, to ChIt-
tOOl' and Rayalaseema. Therefore, 
we are together and we want a sep-
arate State. There is nothln, wron, 
in that. This cannot be connected 
with t~e  problems in other area. 
That is why even a Member of the 
States Reorganraation Comml'lion, 
Mr. Kunzru and some other eminent 
politicians of the country have recom-
mended for a bifurcation of Andhra 
Pradesh into Andhra and Telegana. 
They have not referred to other areal. 

With these wOl'ds. I conclude. 

~ 'I'1'1fmf ~ ( 1fI1'IT) ~­
t:!I'eT ~  ~ ~  ~ t 
crfqQIi!4UI ~ i ~ ~t I 

~t~~~ ~~~ 
, ~ ~ m ~tt ~ ~ 

tmit ~ I 

~ s  ~  W q it "" ~ 
~ i t~ ~lm~ t 
~ ~ it! tR: Iti1: IIAT ~ \IT ~ ~ 
~~) tm  ~ IIi1t ~ if(I' ~ I 
~ ~ ti t~~S -m ~~ 
nit ~~~ ~~ ~ 
~ ~ ( ~~t I It ~ 
Iti1: TrI' lOT ~ wrm ~  ~ 
fifwf Itt crRfimn' n t .. ~ ~ 
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~ ~ I ~ (l i  lIfT ~ ~ ""T ~­
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SHRI S. A. SHAMIM: For a change' 
somebody is tal-king sell8e from tru! 
opposite Benchsa. This shows how in-
dependent could Members of Parlia-
me'nt be. This is a tribute to the 
Indian Parliament. So, there should 
be no aspersions. Let not anyone live 
like a Pakistani agent. The insinua-
tion is being made that this ia the 
Pakistan Assembly. 
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[ 11ft M ,. ] SHRl S. B. GIRl (Warangal): The 
President's Addrelll did not contaih 

~it f1r'f 1Ii1: ~ IiJT ~ m I ~ i  any reference to the demand for a 
~ ~ t fit; ~ 1IT;fit ~ ~ separate Telengana. For the last four 
1ITiPrr I 11{ ~ ~ ~ t 'I'h: ~ years, the people of Telengana have 

been agitating for a oaeparate State, 
~ ~ If""" I ft ~~ ~ t  and it has been proved amply that the 
~) rq ~ ~ lti'l ft l ~ ~~ Andhra rulers have looted the Telen-
-.d 4 fiI; ~ ~ ......... Q ~ f ...... " , h, gana people, and I would like to quote "'l!.'" ~ ..... \1'1' .. ,.",. ~ here what has been writteb in an 
~ ~ ifiJ t11fi ~ ~ m, ~ ~ article by Shri P. Venkatasubbaiah, an 
• t fiI; 'IR t11fi ~ ~ m ~ t11fi hon. Member of thl. House .... 
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SHRI S. A. SHAMIM: The hon. 
Member, S!1ri Shankar Dev who has 
just finished his &peeeh is being crlaed 
and pressurisCd riiht here in the 
House by the Deputy Chief Whip of 
the ruling party that he should not 
own his speech. This is not fair. He 
is gesticulating and t!1reatening him ... 

MR. DEPUTY-SPEAKER: What is 
the matter with Shri S. A. Shamim 
today? He jllst jumps 'up on ahy-
thing which is not be'fore the House 
and starts speakine. 

SHRl S. B. GIRl: Thi'i is what Sllri 
p. Venkatasubbaiah has written: 

"The Gentlemen's Agreement of 
1956, when t!1e two regions were in-
tegrated (the States Reorganisa-
tion Commission recommended a 
separate Telengana State), was ih-
tended to be the framework for 
progressive integration. During the 
past decade, a feeling had develop-
ed, ri.ghtly or wrongly, among the 
Telengana people that the Gentle-
men'ta Allreement was honoured 
more in its breach than in its im-
plementatioh. These feelings Were 
fanned to an in1lammatory alld ex-
plosive level by the attitude and be-
haviour of some of the And~  
officers in general, and the actions 
of SOllJle of the political leaders in 
,particular, who were oblivious of 
the effect of their actions and utter-
ancera on the minds of the people of 
Telengaha. It ia unfortunate that 
politicians allowed themselves to be 
IUided by pel'llOnal eqlllltionl and 
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dues to settle their IICOrH with SHRl S. B. GIRl: The Swatantra 
their adversariea rather than with Party came into it in December. 
the broader interests of the State". SHRl PILOO MODY: lh October. 

This has appeared in an article in SHRI S. B. GIRl: The Jan Sangb 
Bound Table. This is what my friends also came very late into the field. 
of the Andhra region have said. For 
'four years there has been no admlnie-
tration in Telengana; for the lut four 
months, t.>ua is the position in the 
Andhra region also. People are agi-
tating for a separate State. This im-
position on the Telengana people even 
before the formation of Andhra Pra-
desh by Pandit Nehru and the Central 
Govemm.mt was rejected by the peo-
ple. The Telengana people refuaecl to 
be part of Andhra Pradesh beca\lle 
they were afraid that they would be 
treated as slaves, as colonial people, 
by t.,'e Andhra rulers. Thia has now 
been proved. In spite ot the vedict 
given by the Telengana people in the 
mid-term election in 1971, in spite of 
the Indira wave, 10 members out of 
the 14 in the Telengaha region were 
elected to this HOUBe on that issue. 
That mandate should have been rel- , 
peeted by the Indira Government, the 
Congress Government, which believes 
in democracy. On this balis, a sep-
arate State Ihould have been conced-
ed. But it has been denied. 

Today ail10 thousands of people are 
on fast, huhger strike in relays; thou-
sands are courting arrest. The NGOa 
and the working class are also on 
strike. For the lut 70 da,., the 
NGOs are on strike. 

The Communist Party of India hili 
dubbed this movement as a movement 
of reactionaries and landlords.' In 
whichever movement the Communist 
Party is not there, it terms all such 
popular movements as movements ot 
reactionaries and feudal.. That is an 
international slogan with the commu-
nists. Today, the working class, the 
middle clll'lls, women and the students 
are all in movement. 

SHlU PILOO MODY: Led by the 
Swatantra Party. 

All theae leaders were oppolling it 
before. But now they have realised 
that this 11 a popular movement- re-
flecting the popular demand of t..,e 
Telengana people and the Andhra 
people. Just because they have start-
ed supporting the movement, just be-
cawe it 11 supported by the Jan Sangh 
and the SWatantra Party, it does not 
become a reactiohary movement. Even 
the Congress members from the 
Andhra and Telengana regions are 
aeking for separation. They are ~ t 
kulaks; they are not reactionaries. I 
do not think those people who want 
integratiOn like Shri Raghu Ramaiah 
and Shri S. B. Pattabhi Rama Rao be-
come progre88lve becaU'ae of that. 
Th1s is the malady of the Congress 
party in. this couhtry. 

The Ave-point formula incorporated 
in the legialation has been unanimous-
ly rejected by both t~e Andhra and 
Telengana people. That being so, I 
do not know what is the 'Ianet!ty be-
hind that legislation. Therefore, it is 
better, if the Govemme'nt of India 
bellevel in democracy to take the 
right step towards bifurcation. But 
the Conare88 Party is converting it 
into a party issue. It should not be 
made an internal Congress party i88ue. 
This is a people's movement. All 
parties are concerned with this issue. 
Whenever the Con!!ress people are in-
volved in it, the Co'ngl'ess party and 
the leaders of the Congre'3s party only 
think in terms of the Congressmen. 
It is a wrong attitude and it is not a 
democratic approach of the Congress 
party and the Government of India 
also. If this type of attitude (:onti-
nues, I am afraid the people will lose 
'faith in the democratic approach and 
democratic agitatiohoa, because the 
Telengana people were agitating tor 
the 1ut few yean, aDd they lUftered:. 
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the CRP killed them like flies; in· the 
Telengana situation, thousands of 
people were put into prison, behind 
the prison-bars; thousands of people 
were beaten; thousands were fastina, 
That is what has happened. 

Now, when the Andhra people are 
agitating for separation, the same 
t.hine. is ioing on. The CRP and the 
military are responsible for the situ-
ation, and. not the people. There is 
always the provocation by the police 
and the CRP; but it is said that the 
people provoke them, and taO the CRP 
and the poliee are sent. This attitude, 
and these tactics were adopted during 
the regime of the British iJnperialists. 
They provoke the people and wheh 
thf. people resist they immediately 
shoot the people like flies Without 
any respect :for human livea. 
That is what is happening. The ~ t l 
movement in Andhra Pradesh IS led 
by the Congressmen who have been 
recenUy elected in the mid-term elec-
tions on the slogan of Garibi Hatad 
by the Congress party,. under t ~ 
leadership of Shrimati nd~ Gandhl, 
and yet, what is happening is when 
they ask for separation, they are dub-
bed as landlords kulaks, and reac-
tionaries. That is the whole tragedy. 

I therefore submit that if this ma-
lady continues, I am afraid the people 
of this country will lose faith in de-
mocracy. Those who have faith in 
democracy will not tolerate the at-
titude of the Government which kills 
the people and tries to suppress 
people's rights. How long can the 
Government suppress the will of the 
people? It can suppress it for some-
time, but not always. What is happen-
ing in Telengana. Telengana. has ~ t 
been mentioned by the PreSIdent In 
his Address because the people are 
peaceful. If there is no violence, you 
say that "we are prepared to consider 
it." This is what is happening. This 
Government speakers in two voices. It 
pursues double standards. One stan-
dard is, "even when there is no vio-
lence, W\a will not care for the people 

President'. Address 
in sPite of the non-violent struggle". 
The other is, when there is violence, 
the Government says, "Stop violence 
and then we can discuss." 'Ihls is the 
attitude of the Government. 

MR. DEPUTY -SPEAKER: I think 
you have made your point quite clear. 

SHRI S. B. GIRl: Ultimately, I ap-
peal to the Prime· Minister to imme-
diately carve out a separate Telen-
gana are allowed to decide their fate 
its freedom and the people of Telen-
gana are allowed to decide their fate 
on the issue of separate Telengana. 
That right has been denied to them 
for the last 18 years. 

Now, Telengana has been suffering 
for the last five years without any 
drought relief. We have had no rains 
and Telengana has been ~m lete  

in the grip of famine and drought con_ 
ditions so far ~ se there is in effect 
no government for the last four yeara. 
Nobody takes any intereBt ,becaUISe 
Telengana together with the Andhra 
State is under President's rule. Just 
as the Government have sanctioned 
four railway lines to Maharashtra as 
a measure of drought relief, 110 also, 
the Government should concede im-
mediately as a drought r&lief measure 
at least the two small railway lines 
for us. One is frOm Bibinagar to Nidi-
kude, and the other is from Rama-
gundam in Karimnagar district to 
Nizamabad. If these two lines are 
given, at least to some extent the 
people will be benefited. 

About the Government's take-over 
of the wholesale trade, while I am 
not opposed to it, ir. the present situa_ 
tion the Government has no machine-
ry to take it ever now. I would ask, 
what has been the Government's ex-
perience; and what has happened in 
the Food Corporatitln of India? So, 
far, we do not know what the CBI 
has done about it. Therefore, my 
submission is I am not opposed to this 
take-over provided we'set up a $'1'0-
per organisation, and·we know the 
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~ of the enquiry by the CBI, and is to distrub the public distribution 

get the CBI report on the Food Cor- system of food. Andhra is one of the" 
poration of India, and if we really granaries of India; most food is pro-
believe in socialism and in a socialist cured there for public distribution 
country, unless private property is system. They are the agents of' the 
completely abolished in the country, people in the Whit.e House and their 
this measure will not be successful effort is to see that !.he public distri-
and there will be corruption .and only bution system is dislocated. They do 
the middlemen and the profiteer will this by continuing this agitation: it 
be benefited and not the grower and is done on their behalf. When Kissin-
the consumer. ger and Mao were embracing each 

SHRI A. K. M. ISHAQUE (Basir- other in oourtship in Peking, Mr. Biju 
hat): I rise to support the motion of Patnaik at that very firm was movini 
thanks to the President's Address. The abQut in India to foment an Anti-
President has referred to the difficult Congress forum and setting one set 
times. The country was affected by of people against another. He came 
drought, cyclone and flood and the to Calcutta to see the Marxist Party 
food situation was affected very much leader and these forces of West Ben-
by natural calamities. But this is not gal gave him a ready e~ nse  When 
a feature for India alone, it is a world Biju Patnaik went back to Oriss:, the 
feature. With one-seventh of culti- Oriyas began having feelings against 
vable land of the world and the Bengalis. As you know the Benga-
l/18th of world population, Soviet lis have treated Oriyas like their 
Russia had to rush to international family members and friends through 
market for purchasing foodgrains. generations. All of a sudden after Blju 
China which was also self-sufficient Patnaik's visit, Oriyas were set against 
in food had to rush to international Bengalis. You will find in Assam the 
market for the same purpose. It is Assamese have been eet against Ben-
a difficult year for India and for a galis and the Bengalis against As-
major part Of the world. Due to eco- s me ~  There is a concerted attempt 
nomic reasons, there is a price rise. to whIp up Bengali sentiment· Ben-
Apart from natural calamities, the galis are ,being tortured by the Oriyas 
role of the opposition had created un- by the Assamese. But the en li~ 
natural drought in the country. In are ~ t gOing to oblige the opposition 
Andhra Pradesh, Separatist tendencies parties. They will be as much Indian 
were being encourged by the opposi- as . ~  other Indian in the country. 
tion parties like anything. One of the Tins IS how the OPPosition parties be-
Opposition groupS, Swatantra, led by ~ve at a very critical moment in our 
Mr. Latchanna called for cession. It hIstory. They are trying tl.eir best to 
is a matter of shame that none of the serVe the purpose of their master 
opposition parties had denounced that in the White HOUSe in USA. 
statement. There are some persons in the Cen-

SHRI PILOO MOOY: It is sheer tral Government with an over-zeal-
nothing else. ous regional bias who are also work-

SHRI A. K. M. ISHAQUE: The ing unintentionally for a bad rause· 
party of Atal Behari Vajpayee was West Bengal is the golden goose in 
till the other day for bigger States. the Indian family which E'arned till 
Mr. Vajpayee has gone there but had the other day at least one-third of 
not denounced the statement of Lat- i~e ~~ l ~ ei  e~~~n e~ ~d ~ d  
channa. It was merely apologetic for 
Latchanna Statement. That is how was under jute cultivation. The brigh-
the OppoSitiOn ~ies behave. They terpart of Bengal went to Pakistan. 
n t There was the influx of re'fugees from 
dO only encouraged separatist ten- Pakistan and our population was 
~n les but encouraged secession even. grov.:ing very much unnaturally; B@n_ 

e purpoSe of agitation in Andhra gal IS a rice-eating area and needs 
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lJlore of pac1dy and rice. At that mo-
ment, to meet the national need, we 
diverted our pac1dy .fleld, ill jute cul-
tivation so that India can earn more 
foreign e n ~  From 2.'1'1 lath 
acres, today we are having about 12 
lakh acres of land under jute culti-
vation. All these commodities are 
earning foreign exchllnge, but no part 
of it was ploughed back to nurse the 
golden goose. Even though there W8I 
availability of ground water almost 
in all the districts of West BeDpl, 
nothing was done to irrigate the area 
50 that there may be better cultiva-
tion. This is how sOJne people with 
an over-zealous relional bias behave 
at the centre. I appeal to the Central 
Government to do justice fl:>r all the 
St tes~ so that there may be a feeling 
ill all the State capitels that the Cen-

. tre is doing equal justice to all the 
States. 

The West Benpl Government Mked 
for only 4 lakh tonne, of manure 
from the Centre, but only halt the 
requirement has been met. Here is a 
State which makes so much sacriftce 
for the Indian cause diverting paddy 
fields to jute cultivation even at the 
risk of denying food to its own pe0-
ple. Yet, even the manure require-
ments of that State are 'lot fully met. 
I request the Central Government to 
meet the needs of West Bengal at over 
at least so far as manure is concerned, 
if not anything else. 

With these words, I thallk the Pre-
sident for his gracious address at a 
critical moment. The address he has 
given is the best that could be possi-
bly given in the circumstances. 

SHRI SHYAMNANDAN MISHRA 
(Begusaria): Mr. Deputy-Speaker, 'in 
every conceivable way, the President's 
Address is a pedestrian perfOrmance 
aDd it, is far removed from the reali-
ties, both in the political and 
econolDic fields. I have no manner of 
doubt that such an address could have 
been prep&recf only by an extremely 
smuI, complacent, callous, head-in-
t e~s nds Govemment. We have tot. 

therefore, the usual run of IlOItrumI 
with which the ruling p&fty hu been 
regaling the country 811 theBe dQl. 
But it is untwtunate the President 
hal been made to augustly do It for 
the ruling party. 

~ is not an dd ~ 
that will inspire the nation; this 
is not the address that will bring 
about national agreement on the 
much-needed solutions for the urgent 
problems of the day. It does not 
touch the depths of the people and it 
cannot rally the people to the caU16 
for which the President haa been 10 

. often giving a call to the people 
So I find that it is poor both in COD-

tent and style and it is all of a piece 
with the general deterioration in the 
country. 

It is our extreme regret that our 
esteemed President was pleased not 
to take notice of the fact that our 
country was becoming a non-country 
in the internatiolllll field our govern-
ment was becoming. " non-govern-
ment in the economic field and this 
Cabinet which my hon. friend Sbri 

n~nt i  leU the other day, is 
now becoming a non-Cabinet for it 
is only the inter coterie of it which 
seems to matter. 

Why do I say that it is becOming 
a non-country in the international 
fteld? If this country cannot matter 
even in relation to South 
East Asia, do you think 
that this courltry is going to 
matter anywhere in the world? Why, 
again, did I say that it has almost be-
·come a non-government in the eco· 
nomic field? Because, is there any 
doubt about Who is ruling this 
country now? It is not Shrimat! 
Indira GBndhi who is ruling the 
country; it is the high prices which 
are ruling the country; it is unemploy_ 
ment which is ruUng the country. 
There is no plaCe where the eC'Onomic 
writ of the government is running. 
Therefore, I say it is becoming a non-
government in economic field Com-
ing t.o the Cabinet, my hon. friend, 
Shrl Dinellh Slnp, who happens to be' 
here just nOw reminds me of the fad' 
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that when be wac; in the governmen Bill waa bull-dozed during a few hours 
there Uled to be a 'kitchen ~  . 
Now there is progress from the kit- aDd the amendments were conung on 
~ en to the treasury; now there is the Sheets of papers While speeches were 
t~  khana cabinet. So, it is indeed being made on the Bill. This is not 
- tch the way to deal with the sentimeDts 

very gOOd progress-from the ki en of the minorities. So far as the Delhi 
to the treasury. That is where we are. Education Bill is concerned, there are 

The Economic Survey abo presen- other minorities, Anglo-melians and 
ted a very sombre, dark and gloomy Christians, who are very mueh exer-
picture. The President's Address has cised over it. In the background 
been described by the Members of of all this is the fact that only some 
this House and even out side as a very time back this government did not 
depressing, colourless an? lifeless .Pf!l'- heed the advice of the opposition that 
formanee. There is nothmg surpnsUll those clauses of the Constitution which 
in this. Lack at policies on the part relate io the fundamental rights of 
of government, on the one hand, and the minorities should not be touched 
pOOr implementation of poliCies such at all, they should be insulated from 
as they exist, on the other, v~ resul- all amendments. We stand far 1hem. 
ted in undermining the economy and Even at that time, the entire Opposi-
confronting the country with serious tion put up a united stand that those 
economic aDd political prubllmts. The fundamental rights which relate to 
sins of omission and commission of the minorities should be insulawd 
the government are now eaming home from any type of amendment by this 
to roost. Parliament. We also stand for the 

I do not know if the Prime Minister amendment of the Aligarh Muslim 
cver finds time to ponder over the University Act which has hurt the 
situation that is rapidly developing sentiments of a large number Of our 
in this country and whether she hal' countrymen. 
the time to reftect over the serious The Prime Minister said the other 
trends that seem to manifest in the day that now democracy itself may be 
country for everybody who would look in jeopardy. While you mayor may 
at them. not agree with her gloomy prognosti-

Most of thE: sections of our cation, there is no doubt that she was 
society are noW in battle dress against completely wrong in giving the rea-
this government. The students are in sons for it. A ~  she was taking a 
battle dress, the teachers are in battle leaf out of Mr. Nixon's book. Now, 
dress, the NGOs are in battle dress. many people have been expressing 
There seems to be complete rupture their suprise at the lave-call that has 
or law anc! order. in many ·parts of been extended to the United States. 
the country. But what kind of reception was ex-

And what about the mi-
norities? They have cr£'llted such a 
great misapprehension in the minds 
Of the minorities that the lattel' ~ vc 
lost their faith in the government. 
Only two years back, the government 
could take pride in the fact that the 
minorities were mostly behind them. 
Now I can say with the greatest amo-
unt of confidence that the minorities 
have lost conftdence in this govern-
ment to the extent of 99.9 per cent, 
and rightly too. I am giving you the 
reaeons. You have seen in this HOUle 

tended to the new Ambassador of the 
United States by the Air India? Here 
it is: 

Dh, Danny Boy 
You're Irish, puckish 

controversial, unorthodox. 
Dh. Danny Boy 

were going to love you so. 
Therefore, here is the real love-call 

which has been given by the Air In-
dia and that was On display in lIont 
of the Air India ofllce. 
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I was spealling of the Prime Minister 
~in  a leaf out of Mr. Nixon's book. 

Mr. Nixon sometime back spoke of 
what he called the silent maJority 
and Qf the vocal minority. Now, the 
Prime Minister of India speaks of 
the suppressed majority and of op-
pressive minority. The ~ e of 
Mr. Nixon and the language of the 
Prime Minister is on all tours. 

There is, however, no doubt; that 
becauae of its acts Of omissions and 
COmmissions, the very future of de-
mocracy has been put on the agenda 
by this Government. 

Those who hailed the massive man-
date earlier are now wondering whe-
ther they were not too hasty in rush-
ing tp the judgment. NoW, fears are 
being entertained whether this Gov-
ernment would not succeed in com-
pleting disarediting both dem ~  
and socialism. For Ii the party wh1ch 
wields such a .great majority both at 
the en~e and in the States is not 
able to tackle the fundamental prob-
lems of this country, would not the 
people begin to doubt that democracy 
cannot deliver the goods (Inte'/'TUp-
tidll8). So, the Swatantra may be the 
next choice! 

The credibility of this Government 
has not only gone down by many 
notches but it is almost minus zero 
today. The gilt is oft the ginger 
bread. As Paul Samuelson, t~ e~t 
economist who is a Nobel laureate said 
the other day, illusionment is very 
often the cause of disillusionment. So, 
you ftnd this process of rapid disillu-
sionment It ill 10 rapid, that it 
may be difRcult for ~e ~ siti n 
parties to keep pace With It. 

All the promises of this Government 
have been found to be 'Election 
Hyperboles', nothing elae, and the 
sellers' market in slogans is almost 
over nOw. There used to be a sellers: 
market in slogans. But that sellers 
market in slogan is almost over flOW. 
Now after having miserably faUed on 
every front, and, after ~ vin  failed 
to move in the direction m which the 
country wanted this Government to 

r 

move, this Government is observing 
'Fortnight. of Alibis'. One Fortnight 
for C.I.A., another Fortnilht tor 
Bureaucracy and yet . another Fort-
night for what they call traitorous 
and 'Anti-national' Opposition. The 
Prime Minister who calls the Oppo-
sition to be traitorous and anti-natio-
nal is unfair to the Opposition and 
unfair to this country .... 

SHRI PILOO MODY: And unfit to 
be the Prime Minister. 

SHRI SHYAMNANDAN MISHRA: I 
accept the amendment. 

The country is wondering: Where 
is the charisma or the magic of leader-
ship now? Do you find the imprint 
of this charisma or this magic of 
leadership on the problem of unem-
ployment, on the problem of prices, 
on Andhra, on Assam? Where do you 
find the imprell9 of the magic of lea-
dership and charisma? What a tem-
porary gleam it was! And yet, the 
Prime Minister prided herself all the 
time that it was going to be a per-
manent kind of regime. so far as she 
was concerned. . 

It is now time for us to paule and 
consider how these two years have 
passed and what they have left be-
hind. Than'ks to this Government, 
during the two years of its massive 
mandate rule, the nation has been in 
the grip of cumulative deterioration 
process, and we have been in a des-
cending spiral in every way . . . 

SHRI PILOO PODY (Oodhra): Ex-
cept prices. 

Smu: S A A A~  MISHRA: 
Yes. Th!! only thing that this 00':-
ernment or this Party is capable of IS 
to blow political bubbles and populist 
balloons in the air. That is what they 
are capable of. 

The country now asks the Prime 
Minister, "What more have you, 
Madam, up your sleeves to complete 
this process of detericr .1tin" a"" 
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when will you change this Kali Mudra 
that you have assumed for this coun-
try?". AU the rosy promises Of this 
Government, Mr. Deputy-Speaker, 
now lie buried in a sepulchre of words 
and slogans. 

These two years would be consider-
ed to be not only wasted years but the 
most ruinous years. What they have 
left behind, what We have witnessed 
already is bad enough but what the 
atmosphere ,enerated by the them pro-
mises is intinitely worse. That is 
indeed, what is in store for us. 

These two years have a tale to tell, 
a lesson to give to us. Glittering 
promises Clan turn out to be the worst 
deceit, and Buccesses built on false 
slollans have their destruction built in 
them. This is also a lesson for us that 
the enlmlY number one for this ~ n­
tr.Y is the pseudo-radicalism of the 
rUliJig party whicb can give neither 
growth nor Gocial justioe. This Gov-
ernment has been the preacher of 
this pseudo-radicalism, and that has 
been the cause for all the decline that 
we have witnessed in this country. 

If soaripg prices, rapidly accelerat-
ing unemployment and widening dis-
partities are what' socialism is ex-
pected to yield, then there is lIO 
doubt, Mr. Deputy-Speaker, that we 
have indeed had a bumper crop of 
it during the course of the 1811; two 
yem-bumper crop of this SOCialism, 
if t!lese are the attributes of socli-
liaftl! 

'theretore, t say with all senle of 
'responsibflity that, to sat Utat things 
'are allaumlng crmis ~ ti ns  would 
'be IIJl under-statement. In fact, it is 
out duty to warn the country and tell 
it that we are hurtling towards a 
crash. 

The recent t e ~ of resignation by 
the Prime Minister and her lament 
that demoera.cy was in danger because 
the majority was being supressed by 
the minority should not b.e taken very 
lIPUy. These have ('orne to her 
head in a peculiar ~ n n ti n of cir-
cumAtAn,..A'. . 

Similarly the unprecedentedl minis-
terial inflation is a sign of weakness 
and not of the strength of the PrimEo 
Minister. I do not find in front of me 
the hon. Minister for Parliamentary 
Mairs. One cannot unravel the mys-
tery of his going away and coming 
back. Why did he leave then and why 
is he brought in now? 

SHRI PILOO MODY: While his 
going away was a disaster, his ooming 
back is a calamity. 

SHRI G. VISWANATHAN: He was 
taking rest for one year. 

• SHRI SHYAMNANDAN MISHRA 
Yes. This kind of ministerial expan-
sion is the cruellest joke that could 
be played upon the starving and 
famine-stricken people of this coun-
try. 

SHRI G. ~ A A tA  It is not 
yet over. 

SHRI SHYAMNANDAN MISHRA: 
What is worse is the fact that the area 
of confidence I()f the Prime Minister 
seems to be dangerously shrinking and 
narrowing down and she may very 
rapidly come to the point when she 
wOUld have faith in herself and nobody 
else in the Cabinet. Now, some •• her 
senior colleagues tr\ust know where 
they stand. They are no bettl!t than 
the civil servants and Minitter's 
iludrds. They are no bette'!' thaD 
them. 

SHRI PlLOO MODY: Here comel 
her Chief Secretary; 

StlRI SHYAMNA1mAN MISHRA: 
Now, lei me ccmie to the economit' 
SCene 1IIIhieh is undoubtedly distu!'" 
ing. There is stagnation or ne, 
stagnation in the economy.' Tc 
riational income rose only by 1.5 per 
cent or so in 1971-72. This sad per-
formance is expected to be repeated 
even 'this year sa that during the 
cDUrIle 01. the last two ~ s  the ~ 
capita income would have declined 
oy 1 per cent every year. That 
is the glittering performance 
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lShri Shyamnandan KlIhn] dudion has again resumed Ita reIN'-
ef this Government! And, why no\? live trend beCause of the sbortsp of 
Perhaps this is very natural beeaWie power alld becaUSe at the bottleneck 
there is now a dynamic driVe to tbe in transport aDd 10 on. 
zero rate of growth. This is tbe The price level would have gone up 
dynamism of this Government wbich during the current financial year by 
has inhibited ... (lnterruptiona) If not If!6s than 15 per cent. This in fact 
you take the POOr man's per capita is the result of the policy this Gov-
income, then, you will know tbat it ernment has been pursuing during 
would have been eroded by 15 per the course of the la8t few years. Dur-
cent or so-that is, to the extent of ing Mrs. Gandhi's rule of seven years 
the priCe rise. It is a really Gcribi the money supply has almost 
H4tao programme! doubled and the comlnodity 

There has .been a shortfall in food production has gone up by 
production and the deceleration had only half or lees than half at 
started even .before the drought had it. The damage that such a rise in 
appeared on the scene. But let me prices cause to the living standards 
talk for a while about this drought. of the pOOr people and to the diItri-
The'drought in some of the bution Of income ·between the rich 
States does not seem to be receiving and the POOr must ibe manifest to 
adequate IIttention from this Govern- the meanest of intelligence. If the 
ment. 70 to 80 per cent of the cattle Prime Minister is not able to flIure 
have died or disappeared inl\fysore, out the et!ects of the rise in prices, on 
but this has not caused a-ny concern the distributiOn of income, etc. she 
to this Government. Many .people are should remit this problem to one of 
going without water. But look at the the economists who happens to be 
policy this ruling Party has been ~ associated with her personal Secret-
suing. Why are people in Maharash- tariat,-Mr. P. N. Dhar 11 there now. 
\ra going without water? Their Alongside this situation, the 
liquor has been made cbeaper by 35' figure of unemployment had -been 
per cent by bringing down the sales spurting at the rate of 26 per cent per 
tax and the excise duty but the food year. According to the registration 
prices and the prices Of other essen- figures at the Employment Exchanges, 

. tial commodities have gone up by 30 as against three who found jobs out 
to 36 per cent ... (Intern&ptions) Now, 01 ten registered at the Employment 
in respect of drought, our complaint Exchanges during the sixties, onlY 
is that not only the amount made one is able to ftnd job out Of ten at 
available fOr the rellet Of the people the ~nt time. That is the sltUR-
is inadequate ibut there are no uni- tion, I may say, explOlive unemploy-
form criteria followed In giving relief ment situation, in the country with 
to many of these areas. That Is the wbich we are confronted now. ADd, 
complaint yOU hear in Gujarat. That this is becaUSe Of the admJniltratlve 
is the complaint in Mysore and tbat and the economic policies that this 
'os also the complaint in Rajasthan and Government bas been followfnJ. 
in some other drought stricken areas. Now, let me teU you a sad tale. 

N Let me tell you haw this Government 
ow, industrial production hu al· hu tumed the 'State' into the .. tate' 

most been grinding to a halt. But 
,here seems to be some chirping in Of the ruling party. Let it be made 
~ e ruling party circles that there has quite clear to everybody-you have no 
been a pick-Up in the industrial more in this country. what 'YOu call,. 
growth because it lIone up by 7 a 'State' but it is tbe 'Estate' of the 
per cent Or so durin( the trw' months ruUnl( party. And, I don't say that 
of the !alit year. May I remind thJs arbitrarily. What haJ)l7ened recently 

at Bldh'8n Nagar should be known to 
Go-lemment that this has been only manv of the knowledrable persons in 
a temllOnlry phase and I have wery thlR HOUle. The Defence MInIstrY 
fear that probaobly the Industrial pro- built two brld(eR to facilitate entry 



)1' Motidlt of 11"4n/(& PHALGUNA 'T, 11184 (SAKA) Moticm of TTa.nks 314 
the PTeS'ldcmt', Address the PnI8Idcn', Addras 

into Bidhan Na,ar. I have seen the 
bridges with my own eyes. What Is 
the defence aspect involved here" to 
Warrant Constructi'lh of the two 
bridges to facilitate entry into Bidhan 
Nagar? This has been done to pro-
motee the ruling party's interests. 

There had ,been demands in this 
House and outside that the period of 
emergency must end. There is a 
great need for doing so. Even the 
DIR W8II used by the ruling party lor 
getting its printed in time. So 
So, this was done, a,ain, to promote 
the interelt of the ruling party, to 
get their souvenior printed in time. 
At one etime due to almost IIr near 
total strike, all the Printing Prene! 
in Calcutta were closed. That was 
during the third week of December. 
The Chief Mlnioter of West Ben,al 
Invoked the D.I.R. to force these 
workers to go back for printillg the 
eouvenir of tlu! ruling party. This 
cannot be controverted by any 
person, 

15.13 hn. 

[SHlII K, N. TrWARY in the Chair] 
I wlll now tell you, Mr. Chairman, 

how the Government had been get-
ting money. I will live you some con-
crete instances of how funds have 
been raised through advertisements 
by the captive public sector and 
making the private sector pay heavll'Y 
In Heu at donations for the ,party 
souvenir. If yoU look at any of the 
souvenirs published by the ruling 
party vou will find a buin.per crop of 
advertisements, of not less than Rs. 10 
lakhs fOr every souvenir. Why have 
the capitalists been so very generous 
to the ruling PIIrlY? 

SHRI M. RAM GOPAL REDDY 
(Nizamabad) : How much yOur party 
is getting? 

.f 

SHRI SHYAMNANDAN MISHRA: 
My party does not get even a ,penny. 

SHRI SHYAMNANDAN MISHRA: 

Then conllder the utterly vulgar diS-
play On the birthday of the PrIme 

Minister, when the West BenPI Gov-' 
ernment. , . , 

SHRI K. 
(Bada,ara) : 
that? 

P. UNNlKRISHNAN 
What was wrong with 

SHRl SHYAMNANDAN MISHRA: 
. .. took a fUll-page advertisement in 
a number of leading and important 
newspapers for indulging in adulatet'Y 
sycophancy of the Prime Minister. 
Some commentators nave. therefore, 
rightly remarked that the taxpayers' 
money was used up first ... , 

SHRI K. P. UNNIKRISHNAN 
What Was wrong with that? 

SHRI PILOO MODY: He· says 
that It II jusWled. I atree that it is 
justifted, because the Prime MinIster 
needl to be Introduced to the Benpl 
publlc. 

SHRI SHYAMNANI>AN I4ISHRA: 
In fact, the taxpayers' money which 
was used to serenade the birthday of 
a party leader and also to give money 
to the hig magnates of these ne .. -
papers could have lbeen used for 
building so many schools,> {'or pro-
viding many water taps. and for 
clearing sO many slums. That ill 
what one commentator had said on 
this subject. 

Since my hon. friend Shri I. It. 
Gujral also happens to be here, I 
would like to uy that Govern-
ment has been blatantly using the 
Press Information Bureau for the 
promotiOn of his party Interests. Here 
I have got the testimony of no less a 
person than the most respected of 
the editors of the country. 
Mr. Chalapati Rau. Mr. Chalapati. 
Rau has said that there was ,prollfera· 
tion Of the information personnel 
without commensurate need. He has 
said that the only function performed 
by these information personn.l .... as 
to give hand.out. in a ,profuse man· 
nero Mr. Chalapati Rau's comments 
produced a apate of letter. in the 
lfatiCllllll Herald. and one letter .. id: 
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"At point which 'Magnus' misses 
is the manner in which the PIB 

trying to buy the journalists... .. 

-I am not saying this, but· this has 
appeared in the National Herald in 
the course of a letter-

"Apart from house, travel and 
scores of other facilities provided 
to journalists at much less than 
the market rates, the PIB's bud-
get fOr imported wine and enter-
tainment has increased enormous-
ly in recent years.". 

suru K. P. UNNIKRISHNAN: 
Who has written this letter? I am 
entitled to know this. 

SHRI SHYAMNANDAN MISHRA: 
It is also very disturbing to see this 
highly partisan Government's at-
temJjts to make the Electibn Commis-
sion a hand-maid of its party. 
We cannot approVe Of any assignment 
being given to the Election Commis-
sioner on his retirement. This ,party 
has given a new assignment to the 
former Election Commissioner and 
thus it is trying to corrupt the very 
source of democracy. That might 
make the Election Commissioner look 
forward to patronage at the handa of 
Government, which might use him 
for i~ own purposes with tantalising 
baits. We are also not impressed by 
the manner in whiCh the new Elec-' 
tion Commissioner has been adorned 
with a decoration sbnultaneously 
with his appointment as Elecetion 
Commissioner. We cannot approve of 
that also. 

Here, I would like to press for an 
Blection Coiitmisslon which consists of 
no less than three persons. If the 
Government whioh can expand its 
Cabinet out of all proportions stints 
On this, the motives are obvious. It 
must be ,borne in mind that this was 
a reeonunendatjon made by the Joint 
~ee Of Parliament on election 

llrlt's that tlie Election Commission 
nNst cob'sIst of at least three persons. 

The worst thing is that the Election 
Commission is being made to post-
·pone bye-elections' because the Ruling 
Party had a blOOdy nose in some of 
the bye-elections. They have almost 
frozen the bye-eleetibns. The blanket 
reason given is that there is drought 
in some areas of this country. When 
did we not have drought? 

The Government's somersault on the 
policy towards big business and mono-
poly houses is clear enough for every-
one to see. The tie-up-this is a 
very interesting thing; you must bear 
with me for a while-between big 
business and Government is SO deep 
that the Government cannot but 
pursue policies conducive to its 
interests. Recently, a beer magnate 
Wll6 inducted into the board of 
directors of the Associated Jouranls 
Limited which publishes the National 
Herald. It is this 'successful business-
man who has put up a big column in 
the connaught Circus which 
proclaims: 

"The Leader i6 right 

Our future is bright". 
(Interrupticms) 

Mr. Chainnan, I would not ask you 
to giVe your opinion,but you must 
be in the know of it, that it i. this 
magnate who was asked to streamline 
the ruling party in Parlialnent and 
the AICC headquarters at 5, Dr. 
Rajendra Pr&sad Road. Thi. gentIt'-
man i4I Slhri KuldiR Narang. Let any 
member from the ruling party .tand 
up and challf!nge me on this point. I 
have got proof about it (lnte1'TttfJ. 
tions). 

SHRI CHANDRAJIT YADAV: 
(Azamgarh): Challenge 011 what? 

SHRI SHYAMNANDAN MISHRA: 
That you have not asked him to re-
organise your party both inside and 
outside Parliament. He is agre$ng. 

SHRI CHANDRAJIT Y ADAV: 
Do not lose temper. I just wanted to 
know. 
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SHRI SHYAMNANDAN JrUSBRA: 
This person, Shri Kudip Narang, has 
made vast sums of money in sugar; 
beer and ready-made garments. 

It is from such a party-I find 
Shri S. M. Banerjee here; I was look-
ing for Shri Indrajit Gupta-that 
Shri Indrajit Gupta expect. socialism 
to come. A party which has been re-
organised by Shri Kuldip Narang! 
(Interruptions) . 

SHRI S. M. BANERJEE: The 
country has heard the only socialist 
in the country! (Interruptions). 

SHm SHYAMNANDAN MlSHRA: 
This il about the ruling party and 
the monopoly houses. I really pity 
Shri S. M. Banerjee. Self-deception 
could go no further. 

So there is nothing surprising that 
the West Bengal Chief Minister goes 
to the Chambers Of Commerce anll 
says that it is necessary to allow the 
big bUsiness houses to expand if you 
want to break the stagnation in this 
country. There you find the Minister 
of Industri'll Development present 
also but not disagreeing with him. 

But why go to Calcutta? What 
happened in this city of Delhi under 
the direct inspiration and guidance of 
the Prime Minister? A new indus-
trial policy has been enunciated which 
gives greater scoPe to the elites of 
the business world for operation. 
Earlier there used to be a classifica-
tion of industries as the 'core' indus-
tries and 'heavy' industries. Now all 
that classification has gone. r can 
given n m ~  of instance:!. . 

On one of the most burning prob-
lems Of the day. Andhra, we will 
have a separte occasion to speak. 
We are shedding tears over the 
language troUble in Assam or the 
MUlki Rules trouble in Andhra? But 
how could the nominated Chief 
Ministers. though they may be goOd 
and well-intentioned control such 
situations? We have a nominated 
democracy in this country as in Indo-

3441 LS-n 
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nesia there was a guided democracy ... 
We know that result of the guided. 
democraCy in Indonesia. Here the 
result would be no better. Under any 
SUch nominated democracy, corrup-
tion is bound to be rampant. 

Therefore. we find that the Chief 
Minister Of Haryana, Shd Bailsi Lal, 
has :been given a clean chit. But may 
I warn the ruling party that though 
Shri Bansi Lal will sink,. he will 
make others also sink with him? He 
has put the ruling party in a situa-
tion, he has PUt the Prime Minister 
in a situation, of blaclanall. What did 
Brigadier Ran Singh, who has been 
the Speaker Of the Baryana Assembly, 
say about Shri Bansi Lal? We. are 
going to take up this matter separate-
br. 

If you permit me to say a few 
words, in the interests of the drought-
stricken people of Glljarat, I would 
say that the Narmada project should 
be taken up at the earliest possible 
opportunity,. and the Prime Minister 
must not delay the announcsment ot 
her award any further in this matter_ 
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[11ft ii l l ~ l ~  

~ ~ l  ~ ~ ~~ n  it; ~ 'Tit. 
m~it~l i ~~  

~ it ~ 1fT RaN fiti'lfT ~ f.ti 
I!'i'W ~-~ l ~  il; ~ ~ ~ 
~ 1:tl!i mr if ~ 'fi';f \'I'I"f ~ 
~ ltiT ~ l  ~i  ~ ~ ~ 
~  ~~(  tlTliIi ~ q';f-<f:fhr lIlJAT 
il; ~ tRi ~ mr <=I'Rf ~ m~) 

l!iT ~ ~ ~~ I ~ l!iTt 1fl'1l""' ~ 
;r{f ~ I 

"" q"!. ~  fonorr 1fl'1l<ir ~  
tim ~ l  ;;fpr) ltiT W: mor if 
ltiTIf ~ 'tilt ~ ~ iiiill' ~ ? 

t~ m ~~  ~~~i i l it 
~~  o..TI ~~ l i ~ 
;;fprl t ~ ~ iIi<: m tI'IfI' I ~ t  

it ~ if ~ f.:roflf fiti'lfT. ~ ~ 
<;tTffi' 'IT f.ti ~ 'It ~~  !fliT ~~ 
~i ~ ~~  ~ m itili~ 
f.ti l ~ ~ t  it ~ ~ ifiT ~ t 
~  ~ f.:r,*"Y ~ ~i i ~~ ~  

~ full; qnr ~ <mi W ~ m.: ~ 
!l"Tfu'QjT<;r ~  t(<: 'i.f<iit t ~ ~  

~  'TlrT ~ I ~  it it ~ 1fT t ~ 'l'T 
~  qnr 1fT i i~ i fir; it ~  omf 
~ ;;n;rT-t«T. mi t-~ ll  ;:r"!fu t 
lI1o!m<: ;;r;r;;rT 'tiT IiTm 1f.t it; ~  ~ n  
IliT m.Y if \<=1' ~it it; ~ !!IT ~ ~  

tl 
~ it l ~ f.:roflf f.tiIfT ~ m I(;f 

'l'R; ozrrm ~ ~ if ~ ~  I ~ '1<: 
i ~~ l ll ~~l li ~ 
~ if ~(  ~  ~ 'Ii1I' pr q'n: 
~ ltiT i ~ f1:r<:rr I l ~ ~~ ~ f.F ~ 

i ~~s - nt~ ~  
~ ifT('I' 'tiT szn;:r if ~ &1:{ ~ it lfi{ 
~ f.Ii'lTT f.Ii' it~  "fTIf<'f, ~ m.: 
f1ItT lIir 6<'1" ~ ~ t full; ~ 

President's Address 

~~ ~t  ~  ~ ~ 1fl'SlfIif 
i \rn lIiT ~ ~i  irTfir; ~ ~  
~ l!iT ~ ~~i ~ ~ l  * 
\fft:it ~ l  ~~ ltiT ~~ ~i  '1<: i: 
ri I ~ t q'1lm: '1<: iPI' it ~ f.:rotq-
f.r;Irr f.!; ~ ~ iiiI' wrr.i;- alfTm: !ll'lfit 
~ if ~ ~it I ;;ft .nlf ~~ it; ~ 
Wlf11n'rotf it; 'I'tt!r r.n: ~  ~~ 
~  ;Jft 'R ~  it; ~  m.: ~~  
'UiI!';:r"'tftA; m«.'IIl;;fpr ,i ~ ~ 
t~  ll ~  !!IT fflfRr if l ~~~ m 
~ t m m iii<: t ;;r'l'iI'T t ~ it; WTIIf 

l~ ifi'<:a- t, ~ Wi!' <=I')IfT it ~  
~  f.:roflf lIir fin:T/{ f.!;liT ~ I 

~  mm ili<:a- it f.r; o..rT flro..r it; 
~i  ~ it wGt ~i  f.n l ~ f'l'Jf<T 

!II';;m ~ rolf;;r lfP!I' ~ I 'Ith: ~m· 
~ lIi<:.;r i ~l i ~  If!!: '!;l ~ 

~~ t ~ 'liT ~i  ~ i ~  ~ l 
t I o..rT qT;;rq-IfT 'tiT ~m 1fTl!I'lf 1fT ~~ 
iI'rn C(<: 'l'T f.F ~m 'flrY t ~i  'tir ~ 
azrrqR writ ~ if ~i  ~ <:1f'r ~ I it 
l i~ ~  ~ f.r; ~  ~ if t ( ~ it; 
~ ~ n ~ ~ l  il'ifTlfT 

;;rr;rr ~ l  qA''lT'I' i t~ if ~ ~  ~ (  
~ l  ~  ;ir'r il ~ mH 'til' 0lfiffiIT 

~ ~ tT{{f ~ ~  ~i  'til' rrtTar ~ (  
l!iT ~ ~i  'til" I'm" if ~ i ~  
~ ~ I ~  ~ ~  i{TiI'T ~ ~  l ~ 
t m~ ) <t'r 7:r'fofTRr 'Ii<:it qr,," em,. 
mlliTit; ~ ~~ ~ l ili i m  
fl"{R) t RIl; U<f lIi<:it crT(:fl, ~ 
~ lIirf' il"fit ~ ~  'liT m:M rn 
crT"" l!iT I ( """"' ) >.ft fl:ro..r it Sl'm 
~-e  t ~ 'Ii<: ~ tt IfIif qh: ~ 
~ r.n: trfeIrr ~ 'liT '11'lfiJI'UI' f.!;lff t, 
~ 1i" it m 1fT1{1lf if ~~ i ~ 
fiInn I !II'iI' ~  ~i  i'IiIiifT ~ mlfr 
~~tl ~n i~ il 
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~ "pg : nT-ilTQR ~) '41'( 
l'I'm fir<;rm' ~ I llT;r;frlf ~~ ~  

om\' ~ ~ ~  0-) ~~) ~ l  I 1fA;:ftlf 

~  W1·;fr U; 1fr ¥fli' m.: ~~ 
~n ) t  ~) 11'( , ~ I 

~~~ ~  ~~)~) ) 

d ~~  ~ lfiT it ~ i l  ~ I lftr lfiTt 
~ om\' ~  ~ I ;;j2f ~  ~ if q-rft1<fi 
...m: ~ ~ ~l ie ~ .. ~ ~m- t, 
i!I1 ~ ~ lfiT l i i~ m  ~ m ~  
eTeAR, ~ ~l q-'t\ 't>i'rr(Rrlf) ;fr 
~ iti~ cmfr it i i~  ...m: ~ t 

!tiT ~  ~ ;fr ffi'lief r'l<'!' !ti<: ~ ~ if 
'I'or.a" ~ i~ '<il ifi'rfmr iti<:oT ~ I 
it ~  ~ li~· ~ ~ if ~ ~  
~ qG"r l i ~ iti  iti)f'qrn 'Iff ;;fT <:il:r 
~ I ;;rT ~  ¥f2f it il:TU, ~ o-litio-i 
;f.i ;;,;i01 ;, ~m (  qr-;i -~ ~-  <t:r 
~~n  ~  ~ ~- ii~ lIfj- <:r;;;;ftlo-
""'FiT ~ i  ~ I ~ ci"<,f it; ~  If ~ 
if, ~i  if; 'i j<]i r,-( <11U;;r ~ i  'Iff 

~ i ii~ 'iI<'1TrfT i ~ ~ I 
~ ;ir ~ IfI:tT ~il  ~ ~)( ~  
tl'r.lf "W ifr I ~ ~ itif ~·  ~ · tTr.fr 
~ 1971 it; mr{ it; v:rcr if, f1:tT eq 
~  if ~~ iff ~  ~  f.t.",,"'fiT ~~ 
tTr.fr ~ ifr ? ~-n  qmff ~  ~  
;frfu ifi'T, ~-n  iti ~  If:1, ~-n  ;raT ~  
o:rrif 'fO'i. ~  If:T tTr.fr iff I ~  ~  " 
~ *r ~  If:r ~ mf'f ~  ~ I 
~ ~ If:T ;;. ... 01 r.r.l( ~ ~ l  if 
mm,. "W It><:cfr I ~  ~ «.i .j ... ·ci( 
~ ~ ~- m lIfT W'·ffl· ~  ~ i« i 
~ ~ ~ ( t I ~ t  IlTtr ~ qr.ff 
'fiT ~ ~~ ~ 'f-.m ~ rrr ~ 
~ i  ~ ~  ~ ...m: it ~i  
~  ~ ~ fir; mq- W1"it ~ it; 
ft:rI:t qq;fr .. rtf ~ ~ ~ f<;ro; ~ 
mr-rlfa' if; ~ it; ft:rI:t ~ !W 
~ ~ I ~~ ltiW fir; ~ 

President's AddreBB 

~ ~  !W ,,!fl' iq'f, l~ i  lfir m:r 
~ ~ ~ 'Tlrr, if.,. 1frt't WlfiG 
~~i ~~ im I ~~ il  
f1:rrI.Tr ;;f( it;) ~ it l ~ -~ 'l'Git WPI' ~ 
~ iIffi ~  ~ l i  ~ 'IT fir; ~ 1ft 
~~~~l i~~ t~~ 
if; lfilli if ~ ~  W1"ifr ~ ~ lfiI1I' 
if ~ ~ ~ ~ m1f.t ~ 
f I ~ ~ ~ i  !p:I'J' mr <iff 'IT ? 
~ ~ !p:I'J' ~ lfii"t.iT 'I'iff ~ ~ ? 
~ ~~ v:r f.!.; ~~ mt,.;r i i~ 
~ I ~ ~ (  t fit; ~ ~ 
~ ~ I {'1' ;;,,..·ff ~ fir; ~ ~ 
t ~ ~  ~ l it q'f ~ t-, 
~~~ t m~l i ~ I 
;m 1liil:T ~~ fit: ~ m .. ~ ~ 
iT 'l'rf m<: iliT ~~· i i i ~ ~m 

q-rtf t ~ ~-  t ft:rI:t ~ m-r 
tflIT. " ( ~ ) "" ~i  ~ ~  
Itl> om\' ~ !firt "tI' ~  ~ t i ~ I 

:5[1 ~~t  ~  ~ tIT ~ 
ltiW fir; ~ ;m ~(-t i I WtT<'l· !fi) 
~(  ~  ffr<:o l!f'( ~ i  It>"<:iti ~ 
IJ'l(T I f.mTq;; tfr orm ~ ~ t~  I 

WT llio ~  ~  : ~ ffrq; 
m I !II1fr l,"ii\",fr4" ~~ if II? ~ 
~l ~ fit.<ti ~ I r.l: ~~  .. tI' ~ I 
~ PI" m;r Iti<:i":r ~ I II? ~­
~· ii · 1IGIf t I 

~ ~ ~tt  : ~ l!f'if ~ q'fq;" 

m"wt ll·~ ~ "lYt t 

.-ft I.q ~ ~ ~  : ;;IT ~ '!?T 
itcrr ~ ~ ij'iI" ~  I!?T ~ t  t I 

~ ~  ll"lU' : P.oi'fJI';r, It ni "-K 
lI'{ l i~ ~ 'IT flli ,,"r;;r IIll: ",fo;rrt • 
~~ ~ it; ~ l  ~ I ~ ~ll i  
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[.,fr VI:jfl'il li ~  

~  ~ ( l ~ ~ 1 ~~ ~ ~t $I'm t 1 
~ t i ~ Erif ~ il'R!' ~ ¢ ¥fI' ~ t 
~  f,;m il'R!' ~ '(fif ~ i ~ ~  t 
~ f,;m t ~ 'liT cmrmar ffi ~i  ~ 
~ ~ ~m t (-~ ~ ~ ;;r.;trT it 
iii1ft' ~ ~  ~ ~ t ~i i it ~l t ~ 
t ~~tm ( ~~~~ ~ 
~t~~~~~ ti i  
It; ;m ~ ~ ;;ft irn ~ ~ ~~ gt, 
~ R1r1f t ~ !R'lI'T t '(fllfi\' im 
C!i<:i\' ~ if>1Ilm ~ - ~ 1 ~ ~  
if ~ m trffi; ~ q'q'i\' ~ l  ~ l 
lfiT- '(fJlI'oiT Aill'T ~  ~ t ~ ~ ~ ~ 

~ ~ ~ ~ ~ lfIPI'ffl ~ ~ i\' 
-.:m ~ ~  f;rn t ~ ~ ~ it ~  1ftirf.r<:rr 
fitrln i, ~ ;;r.;trT t f,;m ~ t 
lfI1f, q'q'-i\' f,;m mm- t ~ ~ 
f,;m ( t ~ t '(fl"f ~ ~ l ~  

lfIirf.r<:rr f.t;lrr ~ ~ ~ m ~ 
~ ~ 1 ~ ;;rr;;a- ~ f<tl ~ t ~ lfiT 
~~~ ~ t~l i ~ 
~ ~ !Ii\' ;;r<r(fT t ~ if ~ ~ 
m~ ti ~~~ 
~ t ~ II<: ~ ;ffl'r ;;rr ~ ~ 1 

·9;I'1ftf<: it ~ cmr ~ ~ ( ~ 

'li'<:'fT ~ ~ 1 $l'T;;r ~ t!;lfi ~ ~ 
~~~~~~~ ~~ 

~ foil ~ If '(f1lTii ~~ ~ ~ 
~~~ t l ~ l ~ t l ~ 
~ ~ ~ !fin' ~ti lfilNITfurr ~ ? 
m;;r ~ t ~ f-;r'(f ««TE!: ~ '(fll'q;; * ~ ';;r<r(fT it ~ wf.Rr ~  ~ m ~ 
~ ~ - ~  1:'(fif Ai~ <t>l' ~ iti\' ~ 
m ~ ~  ~ ( ~ ~~  ~i  lfiT 
~ ~  ~ t '31f 'l\'1lff <t>l' ~  
~ t~~mm ~ ~ 
5I'lmA' lfiT ~ ~~ ~ ~ ;;{f ~ 1 

~~ ~ tff<m ~ 'tfqr 1 ~ 

mifT q'M' f.!I ~~ ~ ~  ~ 
li~t t~~mll  ~~ I' ~ ~~ 

Ofifrn- ~ ilrrr." lIlrt'l' 'f.T fjfHr 'If'll' 
;;r.,.;'fT if) fl:r'ilT "fITp;. ~ f:r ~ 
it lfiTH ififTet" ~  <f ~ 'lit fqc.rrr 1 l ~ 
~ 1fTlf.t 1J'fA' ~  ~  on: ~ '11'1' '& 
9;1'1-: ~~~  ir ~  ~ ~ I. ~ l  h·i 
~ti 'fliT m ... t 1 ~  ~~~  ~l ~) ~ 
~i  ~ ~ I it ~l  ~ ~ m~  
~  ~ iit1T ~ t ~ ~ 1 l ~ ffi'fr !J;!fi' 

m1 lfiT ~  l~  lfi[ ~ lfiT l1ifR ~ 
~ ~ it; wn: >IT i!'tln' ilT'I'r ~ '3''f1t 

iPI' ~ 'ffu't" lfit I l ~ '1ft ~~ ~ l  
~ii i l1'fR ~ ff.' :;r.m-If Olf'fPH it; ~~ l  
~ >tar t fn;Tl1 it; f::r; 9;l'rr ~  

<1'f.r it; h'Z, iPI';r 9;I':r;r 'f.'t ~i  fif.·:rr 
gq'T ~  $I'[:;r 'f!fr ~ c;r!fC'll1' it 111";lflf 

~ ~  '1'fu ;q'R ~ n ~  wr.ft ~ ? 

rn ~ i i lfWfl.'f' ~ ~ ~ '3';1 <'I'e'!f ~t 
~ ~ lfT;; lfi"': ~ ~ ;;it ~ t  ~ 

i§~ n "!i"'f. ~  :;r;;.,r it; f"l'r; ~ 
~e  ~ ? 'I;fnI' ~ "iff.IT f))'lT f f7 iPI' 
~m fiifiij' ~ ~ ~ lfi'n'T7: ~ 

l ~ A ~ 1 ~ crgil ~  ~  
~ rr@ ~ Ai ~ ;r ~ i( l ~) 1 
l ~ t:J;lfi mchro:r ;;h:!IT ~  ~ ~ lilT ~ i  
m ~  ~  ~  <rrrm ~ ~i t 
arft wf.Rr ~ fmf.r ~ 'ftii!ic it; ~  
~ <t>l' ~) t ~ it ~  ~ :a;n: '3'OTllT 

~ 1 ~ ~ lIT,!:"!'r <mr ~  1 ;;r<r 
~ lfiT ~  g-q'T cr:;r ~ ~ ;r 
~ 9f l ~ ~~ ~ lIlr 
~ 'Z't' "I'r ~ l  'l@ ~) wr.r 1 '!fIfuw 
9f ~ <r.mJ')-r ;r 9;l'I"CfRlIl ~  

t ~ 'i><:;r 'fiT ~  ~ 'lIT ~ 'lffi1 
;;r<rm - ~ ~ 'UCf'rtr tr<fi<'!' 11fT, i't 
~i i  lfiTll'lfl'if ::r@ ~t  RlfT I. <t>l'fmr 
~ ~ ~ if e ~m m 'I!T/{l'm. 'lIT 
;:nr;;"'tfu ~ lfir miifiif ;;r.,iIT i\' ::r@ 

lfi'f.t RlfT I ilri'1r." ~i  .,-.,crr it; l1 flfit 
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~ mif ~ ~ ~ ~  ~ <fiT aT'!fiff 

m \301'1ft ~ I mor ;;ft ~  lfi'U ~ ~  
;;ft m"f.",:r '1'fIIIT ifi ;n'lf ~ i n~ .,.,. 

~ <.f>"IT ~~ ~  ~  ~ ;;ft l:!f 
~ q mTlT !Il'i<: :JiR 'ifroi' ifi ~ lift 
~ lfi": ~ lift lfi'fm lIiV'fr ~il  ~  
;;r;:rffT '3''; lift ;;rt;f(fr ~ I ~~ mqn: q 
m~~~ l ~ m 
~ m ~  (f<fi Y;fq':t ~  lift 
~ ~ t ~ I qo:r;fl' 'UCiTlfffT, qq-;fr 
rtlfiffT, -qtf.r ~  ~ ~ l ifi ~ ~~ 
~ '11ft ~  cri[ ~ lfiIlrlfr<r ~ ~ t 
lIi\" I "f.!;,; l::f ~~ <fir !frnrif ~ ~  
-r;p- ~ I ~ h' <fiT l ~ iIT't q ~ 
~  ~ I '!I'!lT,T If'.fr if ~ i~ 'IT f.fi 
n, t\' ~e  .. ~ ~  qf ~  if '!ilprn: g-f ~ 
~ ~ ~ 1fiI' ~ i l i ~  ~ 
(fT if ~ l~ ~ 9;l'n: ~  t!;<ti1H ~  
If.''lfT 1ft '!.;ffi'r ~  ~ I m ~  (frlfi.:fT 
li ~~~ ( ~~~i ~  

<rcrt ~  ~ I ~i  "'Ii'll!!' ~ f<fi 
.;rgcr ~ ~ ~ ~ ~ m ifi 
~ 9;l'R'lIT ~ ~ ~ l!i1ft lJfa- q, 1Ii'fI' 
~ "Il'II' :JOT:t iI>'T mm q, :Jot 'liTorr 
~  ifi mlf q.f.t lift t~ ~ t ~ ;;ft 
~ ~~ ~  ifi ~ ~ li  ~  ~ 
~ ~ 'f(R'ifrii 'if I' ~ I '!I'm ~  
'if ~  '!I'a<\ q ~ 'IT flI; ~ t flI;t\' 
qra"f 1>1 ~ "'if i~ 'IT f'li 'II1i '11if 
~ t ~ I flN' ;;flo ;r l'lTif I ~ilt i~ 
f.fi ill ~ i~  f.t; 'Ii)f '11if lfI' fcrUerT 
G"I' ~ t I ~ i  ~ ~  t f.t; 
~ t f'fqlUll(1 l:!!' ~ q ~ oft ~mt  

f""'I1 '.!!IT<T ~  ;;ft ~ >!i1 li ~ '!>(:t 
cmfr fq"l (ill (I ~  ;;ft ;;J'';ffT iI>'T f.:r1iOf 
lift ~ ~ ~  ;;ft ~ lfft ~ ~  

fq"'lI<QI(1 ~ I ~~ ~(  m ifi 
~ ~ iI>'T ~ ~ ~ ll t  (f'flll' 

'SI'ITfu'1fr-;r ~  <!i1 9;l'n: ;;J',;;rrU (fI'!i;fT 

'fiT fiR;r '!>( ~ ~ <'!TofT qi;rr 
~ ~ ~ ;f.I1rr I " 

~ ~  ifi m'l' ~ mm ~ ~ f.t; 
~ ~ mnr, ;;ft ~  'liT mOl' ~  
;;ft ~ mflflfi ~  if t!;ii ~ l t 
mOl' ~ ~~ f.t; qiij" ~ i  q ;;ft 
~ ~ ~ ~- t 1f;;yrlfi :J",lIT ~ 
tT7r<ft ~ 'liT ~ ~ 1Il;Jr.;r iWft 
smr!1PIT q m ~  q'lif ~ ~ ~ t 

t i i ~~i i~ (~  
~ ~ q l!ifuq ~ ~ t Glm'1fT m ifi 
ft=rt!; ~ ~ ~ ~ ~ s  
f.:rm 'Ii1f {Tit ;;yrif I ~ q ~ iI>'T 
~ l ~ ~ ;:m;rr ~ I • m;;y 
~ ~~~~ t ~ lli(l l  
~ ~ ~ !lfh: oj", if; ~ If( <rrr 
~ fif;(f;rr I ~ ~ m ""'Ttl' t' I 
~ ~ '!I'f(1i1'i'!f <'T1I'AT ~ l  I ~ 
'I"Uor ~ q 1 800 0 t ~ if; lfiq't' 
m " ~ lIftf ~ q'lif ~ t I ~ 
~ lfi1fT ~  ~ ~  ~ <fir ;;r.;crr it; 
IIr.i if; ~  ~ if; f.Tt!;, 1fiIiTif if; ~  
~ iI>'T li!I1I'f'lT if; f.Tt!;, ~ <fir ~ 
it; ~  ~ 'lir ;;ft f.:r(Wcf ~ 
m tt~· ~ t ~l t~~~ I 
~ !!fi'!IIT ~ ~ f.t; qfijcff ti'ij' ~ 
!:Tf;;y;rr ifi • ~ q ~~ ~ 'liT ;:;r.;aT 

m ~ ~ i t~  ~ 
~  t!;ififfT 'liT m"'I'!:T ~ I ~ 1tlr 
<fir ;;y.;ffT :J,; ~ it. ~ qq-;fr 
~ 'liT qftq7.r ~ :;IT m ~ m 
;m ~ -~ ~  ~~ ~ ~  lfft 

~ ifi f<;ro; I ~ !!fI'!1IT ~ ~ fiI; ~ 
'liT ~ 1Pi', ~  ~ if; fiF;m;:r, 
~ ~ if; ~  ~ ~ '1ft !!fr1 ;;y.;ffT 
qItt ~ !lfR: ~i ~  efrmrr q 
m.mr m ~ m ~ fiR" 'Ii'( 'iI'rof 

'liT ~ ~ 'iffi:l1;!r, ~ ft;ro: iP'i' if 
~l i  f.I;lrr ~ !1fT< ~ ~ !lfn: ~ i 
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~ m: it ~ ~ q-R: ~ ~~  ~~ 

fitrIn' ~  ~ 'rU ~ ~ ii  I 

~ ~ it; m1f ~ ~  ~ t 
.n1rtlTlfllf t ~ ~ ~ ~~ fiFqy 
~ t, ~ mil' ;r;w ~ I 

SHRI M. SATYANARAYAN RAO 
(Karimnagar): I am really pained to 
hear the lectures of Congressmen as 
well a8 CPI and other friends. For 
four days, Sir, I am mttin, here, 
patiently hearing the 8Peeches of t-~e e 
people. Sir, at the outset I would like 
to make it very clear that there is 
nothing for me to thank the President 
in hi; Address. Before his Address, 
I had ex;pected much. I expected and 
I thought that we would spell out ~i  
mind, he will tell Us what the Gover'n-
ment is doing to solve this problem,-
the Andhra Problem. But unfortun-
ately, he has not at all mentioned any-
thing except something only condemn-
ing the violence there. That is all. 
Of course, I am not at all one of those 
who believe i'll violence. I cannot 
approve any violent methods adopted 
by the people. But, I will certainly 
hold only the Central Government 
respol1'sible for this sort of violence. 
It is a fact that this Government has 
an impression given to the .people that 
unless there is violence this Gover-
ment will not think of solving any 
problem and that it would take cog-
nisance of the problem only if t,here jos 
violence. That is the most unfortun-
ate situation prevailing in the countloy 
I would like to ask one thing from 
this Government. It is this. Has any 
problem of the country bee'll solved 
by this Government, without viol-
ence? 

Sir, if there is no violence, it is 
said, fhe movement has receded, there 
i< "" "w,vt'mcnt at all. Now what is 
happening in Andhra? Since four 
months there is violence. Certainly 
violence is there. Before that, Sir, 
the lIouse know8 very well about the 
situation. When t.he Formula was an-
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nounced by the Prime Minister, not. 
only opposition Members, but Mem-
bers in the congress party corning from 
Andhra made it very clear to her, 
please don't announce this. You 
please delay this matter, SO that "!'Ie 
feeling8 of the people will cool down. 
In spite of thioa request, she hurried 
through that legislation and what hap-
pened? We made it very clear to her 
that she will have to face the conse-
quences of this things. She must face 
the consequences and I will hold her 
responsible for thioa. I am sorry for 
it. I have great respect far the Prime 
Minister. But, so far as this problem· 
is concerned, I have offiany thirigs for 
which I have to condemn her. It is: 
because she m responsible for all these 
things. 

In 1969 agitation took place in 'l'ele-
ngana. This turned into violence onl,v 
after she said, this movement is start-
ed by urchins, this movement is start-
ed by disgruntled politicians and that 
the ,people are not behind this move-
ment. The people in large numbp.l".t 
participated in this movement. They 
proved very clearly that this was not 
a disgruntled politicians' movement or 
urchins' movement but a popular 
movement, backed by the people. 
Police firing was there. O'n that day. 
15 people, I think, died in police firing. 
She was to go to Afghanistan. But 
8he came without informing even the-
Chief Minister to Hyderabad at the-
dead at night. It was 12 0" clock or 
1 0' clock, I think. She talked to the-
people. She 'Said: Don't worry. You 
please adopt ,peaceful methods. I i~  
consider this problem, We also n~l­
dered that matter. People abandoned 
violence. We wanted to prove to thi$ 
House, to the I'ndianpeople, that t~is 
is a movement backed by the people. 
Fortunately there was a by-election in 
Hyderabad City. We contested. We 
won with thumping majority. Do you 
know what these people 'Said? TheY' 
said: "No. no, no. Because it has 
been held in the City, so, natu!'ally. 
big merchants 8re there, rich persons: 
are there, so, naturally, taey support-
ed and 130 the candidate has WOft." 
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And they :said that the ruling party 
people did not support it. But in the 
Siddipet by-election, we proved our 
case by winning there with a double 
majority. But after that, these peo-
ple stopped saying that this was not 
the movement of the people. But, 
now, they ·have managed; they have 
persuaded the Telengana Praja Samiti 
president and others to come and dis-
cus:s and they have told them that they 
would definitely consider their case. 
The president came for negotiations, 
and as to what happened, you know, 
I know and everybody else knows. 

In the mid-term elections, we fOllght 
on behalf of the Telengana Praja 
Samiti and we won ten out o"f 14 seats 
and tb.en We came here. I want to 
warm these Andhra frienru of mille in 
the Congress of one thing. I am told 
that yesterday thcy had written some-
thing to the Speaker for alloting sepa-
rate "eats for them. But again they 
were persuaded by the Home Minister 
and others not to do so, and they 
have been told that Government were 
com;;idering tb.eir problem and that the 
matter was u'nd'2r their active consi-
deration. I would like to tell thcm 
not to be deceived. We had already 
been deceived, and they are also bound 
to be deceived by this Government, 
because this Governmeht has no inten-
tion of bifUrcating the State. So, let 
there be no mi'Sunderstanding with re-
gard to that. If they are really with 
the people, let them go and stand be-
hind the people and not adopt this 
dOUble standard or do this, that and 
~ e other, at the same time remaining 

so on. Did they not brand Gandhiji. 
al'so as a reactionary? When they 
could afford to brand Gandhiji as a 
reactionary, naturally, they would 
brand these people also as reactiona-
ries. Whenever they start any move-
ment, it is a progressive movement 
and a popular movement, bllt if they 
do not support any movement, then 
that becomes a reactionary movement 
pr a movement of vested intereosts. 
The CPM people may say that the CIP' 
people are revisiOnists. That is the 
form of language which they always, 
use. So, let us not bother about those 
people. 

At the same time, I would like to 
warn Shrimati Indira Gandhi of ,pne 
thing, because I am her well-wiaher. 
I want to remihd her of what ~ ­
pened to Dr. Seokarno in Indonesia, 
because he depended upon the same 
communist people, and where they led' 
him. She is also bound to be led by 
these friends to that position only. I 
do not want anything like that to hap-
pcn to her. That is why I would like-
to war'n not only t-~e Prime Minister 
but the'3e other 'friends also here, that 
they are depending too much on these 
people, In fact, the Members who 
spoke on this problem today have been 
specifically selected because they are 
all ex-communist people or fellow-
travellers who were saying that it was 
a reactionary movement or a move-
ment by disgruntled elementoa or a 
movement by vested interests. Did 
they bother to go to this area to s~ess 
the situation and see what is going on 
there? 

In the Congress, and telling the peo- . 
pie 'No, no. we are supporting your 
cause'. They had said so" many things 
to the people before coming 'here, and 
the people had expected 'sci much but 
nothing has been done. ' 

. 'When the CPI Members spoke, par-
tiCUlarly Shri Indrajit Gupta and 
others, they condemned everybody. 
They said that this movement which 
was goihg on in And.'lra had been 
started by the Khamma and Reddy 
reactionaries, landlords, merchants and 

Thi'S movement was ~t ted not by' 
disgruntled or vested interests or reac-
tionary people, but it has the support 
of lawyers, engineers, doctors, NGOs, 
Harijans, backward c1aS'aes and every-
·body else. It is easy to sit here in the 
Central Hall or here and say 'No, no, 
this is not a progressive movement" 
and so ch. I know what the progrru-
sive outlook of these people is, They 
always sit in air-conditioned rooms and 
condemn others as reactionaries. Yo. 
must know that the Congres:s party 
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[Shri M. Satyanarayan Rao] 
is supported by the middle class peo-
ple who form its backbone, and ~ 
oCPI friends want to break that back-
bone so that the party can also be 
broken into pieces. 

SHRI M. RAM GOPAL REDDY: He 
'was alao a COllil'es9lllah. 

SHRI M. SATYANARAYAN RAO: 
That is why I am interested. I am 
saying this not because I am in the 
'Opposition but because I am interest-
ed in the Congress Party. I am speak-
ing in their interest and for the bene-
fit of the Congress Party. That is 
'why I want to warn them. My hon. 
frillPds may say what he wahts in the 
Central Hall, but I am Independent, 
and therefore, I have no fear at all, 
and that is why I am speaking frank-
ly. I know that most of the Members, 
when they speak here, are afraid of 
~e Prime Minister and otheI'll, and, 
therefore, they will speak something 
here but I know that 90 per cent of 
them are in favour of the bifurcatio'n 
of the state, becaUSe that genUine feel-
ing is there in their hearts. I know 
that. But in spite of this feeling, the 
'Government is not coming forward. 

There is my friend, Sari Raghu 
Ramaiah. I have spoken several timea 
that unfortunately our State is not 
having a Cabinet ra'nk Minister. There 
are So many .problems and we are not 
able to BOlve those problems. Now at 
last he has come to the Treasury Ben-
chea as a Cabinet Minister. But in 
what cirC'llmstances did he come? I 
have no quarrel with him. I wis-b him 
well. Long back I wanted him to be 
in the Cabinet. But now she was 
forced to give him Cabinet rank so 
that he can mahage with the people 
to do aomething there. 

$HRI G. VISWANATHAN: She 
has taken away Shipping and 
'Transport. 

SHRI M. SATYANARAYAN RAO: 
Whatever may be the intention of the 
ltrime Minister, whatever may be your' 
intentions, you lOt that paR. But do 
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not let dOWn the people. You have 
come there because of the sufferings 
cof the people. That was how you .got 
that post. You must remember that. 
01 course, you have been made a Mini-
ster by the Prime Minister, but it is 
becaUSe of t:.'1e movement, because of 
the pressure, that you are there. So 
you owe your position to that. There-
fore, do not neglect the people there. 
By being in the Cabinet, see that the 
State is bifurcated. 

SHRI G. VISWANATHAN: .... and 
becl11Ile the Chief Minister. 

SHRI M. SATYANARAYAN RAO: 
Unf()rtunately, the Congress people 
now have no base. They are depend-
ing solely on the Communist Party. 
There rs Shri Rajeshwara Rao. Shrl 
Indrajit Gupta referred to the move-
ment as reactionary. The great 
leader, the General Secretary, of his 
own party, is a Khama. He is also a 
landlord. ~ Shri Basavapunniah, 
who ill a .great leader, owns about 300 
acres of land-a great landlord. 

SHRI K. S. CHAVDA: A great 110-
cialist! 

SHRI M. SATYANARAYAN RAO: 
You know. These are the progres-
sives and they brand others as reac-
tionaries, landlords etc. I appeal to 
Shri I'ndrajit Gupta to consider these 
things. Unless I appeal to ~im  he 
will not be persuaded. That is the 
conclusion I have come to. 

Lastly, without taking much time, I 
would request the Prime Minister and 
also other friends to see that in their 
own interest, in the interest of the 
Congress Party and in the interest of 
the country, they should bifurcate 
A'nc21ra Pradesh. If you bifurcate 
soon, then in Andhra you will have flO 
problem; if you do not, of course, you 
can suppreas people by the military or 
the CRP. But people's feelings can-
not be suppressed. That will be there. 
But your Congrefi Party will be wip-
ed out from there. It will be the beg-
inning. Ultimately the Congress 
Party will be wiped out :from the 
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whole country. This is what will hap-
pen if you do not bifurcate the State. 
This is the warnmg I want to give. 

SHRI RAJA KULKARNI (Bombay-
North-East): Mr. Chairman, India to-
day stands as the bastion of democracy 
in the world. It ra not only the gl'eat-
est democracy in the world IpOlitically, 
but all the developing countries are 
looking to India as a country which 
is showing a path wherein there can 
be economic growth with social jus-
tice, within the bounds of Parliamen-
tary democracy. 

During last 30-40 years, wherever 
industrial and economic growth has 
taken place, either democracy hail be-
come a victim or socialillIn has be-
come a victim. It is only in this coun-
try that during the last 15 to 20 years 
greatest effort is heini made to com-
bine economic growth with social 
progress on the ba'3is of social justice. 
This is an admitted fact, not only out-
side India, but even people inside 
India have vindicated through the ex-
perience. They have put faith in the 
Prime Minister and in the programme 
of the Indian National Coniress. 

Therefore, it is no use the Opposition 
parties blackmailing the majority 
party here 'saying that the people are 
with them. T!te people have thrown 
them outside during the elections. 
Now they talk in the name at the peo-
ple without their knowing the people 
or the people knowing them. The 
only political problem that Indian de-
mocracy is having is the undeveloped' 
area of Opposition. In the political 
democracy of our country, people 
know that democracy ill stable; the 
.people know that democracy here is 
strong and it is capable of solving all 
the problems. The only problem that 
remain ... unresolved today is the de-
caying character of the Opposition. 
All the Opposition parties, quantitati-
vely and qualitatively, are deteriorat-
ing. They want to cover up their 
weaknesses by creating an atmosphere 
that democracy is in danger because 
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of the majority party, because ot 10 
cialsim, becauae of the fir·m decisiol.&. 
which the Prime Minister is takinl!/. 
When Mr. Mishra is attacking the 
Prime Minister and her programme, 
he is not saying what bold decisions· 
have been taken. 

The President's Address is quite 
alive to the problems of the people. 
As was the year 1971, 110 also the year 
1972, is a year, af bold decisions, of 
right steps in flhe riflht direction, of 
firm actions and of exemplary per-
fonnance. Mr. Mishra has been talk-
ing about what is happening in Maha-
rashra. It is because of the Congress. 
Government in Maharashtra and the 
Congress Government at the Centre' 
under the leadership of Shrilnati 
Indira Gandhi t.hat crore'a of people in 
Maharashtra are saved from the disas-
trous consequences of drought. More· 
than two crores of people are affected 
People are deserting the villages fe"r 
want of food. There is no' water tL 
drink: even the cattle have neither 
water nOr fodder. Under these condi_. 
tions, it is only the quick and prompt 
actions taken. under the leadership of 
Shrimati Indira Gandhi here from the· 
Centre and the guidance given by the 
Congress Governmerit at the State' 
level that the people have been saved. 
They have been saved from the star-
vation deaths. Therre is no epidemic' 
which spread anywhere. There ill a 
note of confidence t~ t within the re-
maining few -months, the country and 
the State of Maharashtra could' 
overcome this critical situation arising 
out at the drought conditions. 

17 hn. 

During the last six mOhths Central 
Government have done what they 
could not do during last 10 years. 
90,000 relief works have been started 
during t.l>e la9t six months /dYing em-
ployment to 48 lakh people. It is not 
a small thing. This is the firm action. 
an effective action that has been taken· 
in the year 1972. This is the way that 
.generated people's faith in the im~ 
Minister and her programme. ')he-
traditional outlook of the oppoaition In 
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[Shri Raja Kulkarni] 
accusing the Prime Minister in l~ ­
ter assassination is an obsolete proceAs 
that yielded no gains to the oppooi-
tion. South methods never paid in 
the ,past and will not pay in the 
future also. The whole world is 
changing but the Opposition and the 
right reactionary forces in the 
Opposition in this country are not 
-changing. They want to inflate their 
"Values here because they are devalued 
ou,· ... Cle. Theil' real value is deflated 
outside; they therefore want to inflate 
it inside this House the rough unde-
mocratic methods. 
'So far as the people are concerned, 
they do not see any danger to demo-
'crlll!Y. As the President has said, 
inspite of our diffiC'Ulties and chal-

'lenges and the severe drought and 
power shortage our march towards 
socialism is goIng ahead. The Fifth 
Plan is being finalised. It is a very 
big declsion that the country is 
taking. This country has decided to 
spend Rs. 3,300 crores for 1972-73 on 

'the national programme for minimum 
needs. Is this not a bold decision? 

""' ~  v~ ~l  ~ - ~m 
~i  it ~~ - ~ ~ i 
MR. CHAIRMAN: Let the bell be 

rung-Now there is quorum. 
SHRI RAJA KULKARNI: The cri-

ticism by the opposition is not to be 
judged by the criteria of description 
or by the existence of problems. It 
is the way in which the Government 
is handling them, that has more value 
in our democracy. They know that 
the Government's handling difficult 
problems very effectively and firinly. 
The problems are created by so many 
circumstances and not by Govern-
ments' action alone, Government to-
day is fighting against natural cala-
miti~ like drought. The Govern-
me i~ is making efforts to change the 
whole soodo-economic structure which 
has been there for the lnt thousands 

'of years. There are man-made pro-
blems, too. We have "",arc'! ~e Case 
ot Andbra. So many people have 

, spoken of Andhra Pradesh. The 

trouble there shows how deep the 
roots ot tl:e vested interests are in 
the social and economic life of the 
people. It is these vested interests 
that are coming in the way of unify-
ing the country, in building up 
national life and national characte" 
and social justice and in the way of 
the efforts for the quick transforma-
tion of our society. Without any 

[SHRI SEZHIYAN in the Chair] 

dogma and without antagonism the 
Government under Indiraji's leader-
ship, have solved old, complicated 
problems. Fifteen years ago, Congress 
organisation was threatened by the 
linguistic stir. But Congress Gov-
ernment handled the situation firmly 
and effectively. Congress became 
more powerful after the formation of 
linguistic states. The present Andhra 
problem also would be solved. Those 
who stand for separate States of 
Andhra and Telengana would be 
serving the cause of the people if they 
listen to the advise and authority of 
the Prime Minister who is capable of 
solving this problem also. The mo-
ment they listen to it, it will be the 
victory of not only the people of 
Andhra but of demo;:racy and social-
ism in this country. Let not man-
made problems add to the difficulties 
created by nature. It is a tragedy 
that people who once upon a time 
were advocates of unifying linguistic 
States are today asking for bifurca-
tion. The original demand of Mulki 
Rules for employment, developed into 
one of separation of the State of 
Andhra. Vested interests have fur-
ther switched into a new demand for 
States Reorganisation Commission for 
the whole country. This is diverting 
the attention and energies of the 
people from the main issue of social 
and economic transformation. 

I would now turn to the appeal 
made by the President to both the 
management and the workers in the 
public sector. Yes; the traditional 
attitudes must change and they must 
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look to each other as l1artners in the 
progress imd transformation that is 
taking place in this country. But the 
"basic issue is not likely to be resolv-
ed by appointing a worker on . the 
Board. The Directors Or on Joint 
Councils. The basic issue is the for-
mation of a suitable organisational 
structure for the public sector under-
takings. The existing pattern, 
whether it is joint stock pattern, or 
departmental manageTial pattern or 
statutory corporation pattern, are 
all outmoded and obsolete. There 
must be a new pattern which will re? 
lease the energies of the people, the 
workers and the public outside, to 
participate in the wealth they are 
creating. What we want today is in-
dustrial self-government on the basis 
·of local self-government of municipa-
lities or zila parishads which are 
meant for the economic development 
·of rural areas. If a committee is ap-
pointed to evolve some new organisa-
tional structure, it will create en-
thU8iasm. Attitudes will change. 

With these observations, I support 
the Motion of Thanks. 

·SHRI M. M. JOSEPH (Peermade) 
Mr. Chairman, Sir, it was with great 
"expectations that Members of both 
Houses of Parliament listened to the 
Address delivered by the President 
"to both the Houses. Crores of peo-
"pIe of this country also exported a 
lot. But I am sorry to say that they 
were all disappointed. Sir, every. 
year we hold this meetin, and It has 
because a mere . formality. Our 
country it; facing many problems and 
it is passing through a crucial period. 
·The President's Address has not given 
·any indication of what the Govern-
ment is going to do about them. 

President's Address 
has been ruling this country. 
still 40 per cent of the people 
living below poverty line. That 
stark reality. 

But 
are 

is a 

Sir famine conditions are prevailing 
in m~n  of our States. ~ine con-
ditions are there in Maharashtra, in 
Gujarat and in many .other ~t~tes  
The other day the Chief Mimster 
of Gujarat made a statement which 
has appeared in· the press. He said 
that the people of Gujarat do not 
want money, they want only food. ~t 
also came in the papers that m 
Bangalore a father mortgaged his 
dear son for Rs. 11 to buy food 
grains. In the coastal areas of Kerala 
also poverty is ev ili~  The ~~ le 
are faced with real famme conditions. 
The President has not made any 
practical suggestion to wipe out 
poverty in this country. 

Rise in prices is another problem 
that is facing this country. This 
Government has not done anything 
to check the rise in prices. The Bud-
get is going to be "presented in two 
days. From the papers we Gee that 
the prices of food grains have already 
risen by 10 per cent. Rise in the 
prices ot essential commodities is so 
alarming that the people are facing a 
lot of difficulties, whether they be 
government servants or not. 

There is the slogan garibi hatao. 
The Government has now come out 
with a new method of removing 
poverty and that is by taking ~e  
the wholesale trade in foodgrams. 
Taking over of wholesale trade will 
cost crores of rupees. But that is 
not going to solve the problem. I ~ 
not against nationalisation. Only It 
adequate quantities of foodgrains are 
produced we will be able to s~lve the 
problem. Even today we are Import-

The most important problem in our ing wheat from other countries. In 
'COuntry today is the wide-spread such a situation if we take over t.he 
POverty. After getting independence, wholesale trade we will only be dls-
for the past 25 years the same party tributing poverty. 

"The orieinal speech was delivered in Maiayalam. -------.-
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[Shri M. M. Joseph] 
When I am tarkmg about foodgrains 

I want to stress that our peasants 
fonn the backbone of our country. In 
illY State We grow coconut, arecanut 
and other commercial crops. The 
coconut trees are affected by a disease 
and the production is going down. 
Same is the case with olll' arecanut 
trees. But the Government has not 
taken any step to remove the disease. 
The condition of rubber groweM also 
is not very much difterent. There is 
a Coconut Development Council. 
There is also one Arecanut Develop-
ment Council. I am a member of both 
these Councils. For the last two years 
none of these Councils has met even 
once. Tb:s S:,OW5 the i~ ~s lsi lit  
with 'Nhich the v~ nment is d~ l­

ing with this problem. 

Sir, pepper is known as 'black gold' 
Kerala produces the maximum amount 
of pepper. This has also been affect-
ed by a certain disease as a result of 
which its production iG going down. 
Nothing has been done by the Gov-
ernment to remove this disease. The 
price of tyre is also going up because 
of indifterence on the part of the Gov-
ernment. 

Let me now see another field. There 
is unrest in the whole country. In 
Andhra it may be due to one cause, 
in Haryana it may be dut! to some 
other cause. The students and tea-
chers of the Guru Nanak Medical 
College have already gone on a hun-
ger strike and unless the Government 
comes forward with an early solution 
it might end in a tragedy. 

The people of Kerala are also dis-
content and unhappy. It is not only 
the N.G.O.'s but laree sections of other 
people are also agitating. My hon. 
friend Shri K. P. Unnikrishnan said 
that the OPPOSition parties are agitat-
ing on behalf of the N.G.O.'s. Let me 
tell him, Sir, that the agitation laun-
ched by the opposition parties is not 
only for the N.G.O.'s alone but to 
protect the rights of the citizens of 
KerJlla. It was a bit surprising to him 
to lind that the Marxist party and, the 

President's Address; 
Kerala Congress joined ~ the agita-
tion and he called it a grand alliance. 
Sir, in Kerala the Government is of 
ruling Congress, the C.P.I., the R.S.P., 
the Muslim League and other parties: 
They are rulin, the State. I don't-
know what name may be given to. 
alliance by my -friends. Kerala is 
thousands of miles away from Delhi. 
The neglect that is shown to Kerala 
by the Centre is in proportion to the 
distance. 

For the last so many years we have· 
bee', trying to get a shipyard in 
Cochin. Many representations were-
made but still no progress is made. 
We tried to get a rail coach factory 
and some ancillary factories therc. 
To our representations we have got: 
only a 'No' reply. In my district of 
Kottayam, in the place called Vellore-
there was a proposal to set up a news-
print factory. Land was acquired but 
even now the work is not progress-
ing. At Edakkattu Vayal we wanted 
to have an inter-national aerodrome-
There also the required land was. 
acquired but the woI'k has still not-
been started. 

Sir, in our country we are setting 
up many central universities. For 
Kerala, which tops the list in the-
matter of literacy, no central univer-
sity has been given. It is really very 
pitiable. The Central Government is. 
not taking any interest in our affairs. 
The Centre is showing indifterence in 
the matter of allowing a Central Uni-
versity for Kerala. 

Kerala, as I have already mention-
ed, stands first in the matter of lite-
racy. Therefore, unemployment is 
also more there. This is not what I 
am saying. Candidates from Kerala, 
are not absorbed in other areas. Many-
hon. Members of the Congress party 
have also made such statements the-
other day. In Bangalore there was a 
recruitment to the Air Force and not 
even one from Kerala was selected. 

While I am on this subject I have 
one request to make to the DMK GOv-
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ernment of Tamil Nadu. With due 
respect for DMK, in the Gudallore 

area about 3000 Malayali families are 
being eVicted. It is not a party mat-
ter and it should be 'Considered on 
humanitarian grounds. Our Chair-
man, Shri K. M. George sent a tele-
gram to Shri R. Balli/krishna Pillai 
our leader. We also showed it to t ~ 
Governor Shri K. K. Shah and Mr. 
Era Sezhiyan. When Shri Srikantan 
~ i  mentioned it my friends belong-
mg to the DMK Party did not like it 
and that is why I am making it clear. 

The attitude to the people of Kerala 
is not very helpful. We should treat 
this country as a whole and the Pre-
sident should have made some 
mention about it in his Address. 
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SHRI P. G. MAVALANKAR 
(Ahmedabad): At. the outset, I must 
say that the Presldent's Address to 
Parliament this year ha6 proved to be 
a dismal document. It is neither 
inspiring nor interesting nor exciting, 
in its wording or in ita presentation. 
Indeed, the President's Addreu has 
been dull. dry and disappointing. Of 
course, we thank the President for the 
gracious manner in which he under-
went the annual ritual of coming to 
Parliament and deliverin2 the Address 
wqich obviously we know was not 
written by him. He was only 'there 

President's Address 
to speak out what the Government 
wanted him to say, but because Gov-
ernment has nothing much to !!lay, 
the President also was unable to say 
anything substantial or anything sig-
nificant. 

While I was listenini this afternoon 
to my hon. friends from the ruling 
party. one after another, and some 
of them at least made quite forcefUl 
speeches--I must admit-I thought 

, that they were talking as though they. 
were still in 1971 forgetting that this 
is 1973. Since the mid-term elections 
to the Lok Sabha and also the elec-
tions to the State Assemblies last year 
much water has gone under the 
bridge. 

Although it is true that the Prime 
Minister's charismatic personality did 
produce a very vast majority. not only 
a vast majority but a very C3team-
roller majorty, a majority which has 
brought about an imbalance in this 
House. and therefore, an imbalance 
in the country, that magic and that 
charisma are gone. As my hon. 
friend. Shri Shyamnandan Mishra, 
has said in so many words the Gov-
ernment dare not face some of the 
bye-elections because they know that 

. if they face them. now, they will lose 
those seats. Normally. they should 
not be afraid of losing one or two or 
three seats. but they know that such 
defeats will be definite pointers to :the 
disaster ahead for their party. That 
is why in my State of Gujarat, the 
bye-election in Sabarkantha was ar-
bitrarily postpond till next October. 
that is why a2ain in my State of 
Gujarat. the bye-election to the 
Assembly from Kutch WIII3 also post.. 
pond for a considerable period of time. 

The reaSOn they gave was scarci.ty. 
It was not exactly that scarcity. In-
deed. it was scarcity of another kind; 
it was scarcity of confidence on the 
part of the ruling party. They were 
not confident that they would win. 

But what is more dangerou5-here 
I agree with Shri Shyamnandan 
Mishra-is that before the Election 
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Commi.3sion had announced the (pOSt-
ponement of bye-elections, one of the 
Deputy Ministers of the Gujarat Gov-· 
ernment came out with a public state-
ment that there are not goini to be 
bye-elections now. So he was pro-
nouncing on behalf of the Election 
Commission. I think it is very dan-
gerous fOr a Minioster of a State Gov-
ernll}ent, that too a Deputy Minister, 
to go about with all the pretensions 
tc authenticity and speak on behalf 
of the Election Commission and say 
that the electioIIB are postponed, be-
fore the formal announcement comes 
from the Election Commission. This 
shows how since 1971 and more 
particularly since the 1972 March 
elections, the democratic processes are 
being short-circuited by the ruling 
party. 

Therefore, I feel it is no USe my 
friends from the ruling party saying 
'we got the people's mandate'. They 
get it undoubtedly, but having got it. 
they have lest touch with the public 
and their aapirations. 

That is why I feel that the Presi-
dent's Address is dull because it does 
not reflect the aspirations and anxie-
tie~ of the vast, teeming millions of 
thiS country. Sir. if anyone were 
to read this Address ten, fifteen or 
twenty years from now, he would 
~eve~ understand that We were pd-
Ing In 1973 through a tremendous 
Crisis, because the Address does not 
reflect any sense of crisis, nor does 
it show any sense of urgency. It is 
de~ id of any of the challenging tasks 
~ln  .1lI3, the Andhra issue, rising 

pnces, the Five Year Plan. education, 
~ ei n policy. On all these matters, 
It has nothing to say definitely clear-
ly ~d pOintedly. All it has' got to 
say IS a few preachings: do this, do 
not do that-all for the people, not 
for themselves. This kind of dull and 
dry affairs has, therefore, been a very 
sorry state of affairs. 

t I have moved several amendmenil3 
o the Motion on the President's Ad-
~ss  I do not want to go into details 
Or lack Of time. But I do wish to 

President'll Address 
in in~ a couple of points, with your 

permiSSion. 

First and foremost, I feel that in 
this country today, the most impor-
tant need of the hour is the running 
of a clean and efficient government. 
Corruption and nepotism have been 
writ large in all public affairs. Ii 
has been from top to bottom, not from 
bottom to top, and' that is why it ill 
percolating and pervading all our 
public life. With a corrupt govern-
ment, with a corrupt administration 
how can the people expect bette; 
results, a clean and efficient adminis-
tration and justice? 

People are not interested In any 
brand of socialism or any other ~  
or even in saying 'let us have a gov-
ernment whiCh governs the least'. 
Those days are gone ~ en the poet, 
Alexander Pope said 'That Govern-
ment is beGt which ioverns the least'. 
We want more and more government 
in a welfare state, but the slogan 
should not be 'that government is 
best which loverns most'. but 'that 
government is best which governs 
best'. Unfortunately, this Government 
does only govern most, it does not 
govern best. Thus the people are 
finding themselves sandwiched bet-
ween 'isms' and ideologies. Therefore, 
I feel that a clean, honest adminis-
tration ill the need of the hour. 

Secondly, when we talk of gaTibi 
hatao and all those slogans for eradi-
cating poverty, at least we should 

. start with ourselves. Those of us 
leaders of India, of various parties: 
particularly of the ruling party and 
the Establishment-What is their 
mode of living? How do they live? 
In what a luxurious manner they live. 
right from the top downwards in the 
Governmental establishments? Pala-
tial houses, big imported foreign cars, 
and what a luxurious style they go 
about everywhere? And yet, they 
have the audacity to tell the people, 
Live in poverty and live in simpli-
city." Nothing could be more hypg-
critical than this kind of statement. 
The people are now tired; not only 



l\(otion 01 FEBRUARY 26, 1973 Thanks on 

[Shri P. G. Mavalankar] 
are they tired but they are disguested 
with this kind of wrong moral preach-
ing; what you do you do not say; and 
what you say you do not do.' Th.iJ3 
kind of thing is to be opposed. I 
therefore feel that austerity among 
the high-ups and economy in the ad-
ministration are also things which are 
needed; and I am sorry to say that 
the President's Address does not re-
ftect these .true needs of the people. 

'l'hlon, I want to refer briefly to the 
problems of Gujarat. I find there is 
no Minister in the Union Cabinet 
representing Gujarat. As a meherbani, 
as a kind of last minute favour, we 
havtl been told that one Minister has 
been appointed from Gujarat in the 
recent reshuffie. but we want a Minis-
ter at the senior level in the Cabinet. 
Why? Because there is no pressure 
here and that is why many problems 
in Gujarat have remained UDJolved. 

Take for example, the problem of 
droughi. We are not getting the 
assistance commensurate with the 
urgent requirements, and every now 
and then, the Cl"lief Minister and the 
whole host of his team of ministerial 
colleagues have to run up and down 
Delhi. One wonders whether the 
capital of Gujarat is Gandhi Nagar or 
Delhi That is why I want to know 
whether the Government of India is 
gOing to behave like this; I am not at 
all parochial or provincial when I say 
this. I want to say this because the 
drought is so serious, and is unpre-
cedented; such a drought has never 
happened in living memory for last 
several decades That is why in this 
cQntext I would urge thiG House, and 
particularly the Prime Minister, to see 
to it that the award which she is going 
to give, which was promised now and 
again, the award on the Narmada 
project. is given as early as possible 
in the national interests and not in 
the .interests of this or that State. We 
in Gujarat do not think that the 
Narmada issue is a provincial issue; it 
is a national issue. But in the con-
teXt of this drought, we have now 
e~ to realise that had this Narmada 
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a project been implemented 10 years 
back, 15 years back, not only the cost 
Would have been much lesser but the 
advantage and the benefit to the nei-
ghbouring States including Gujarat 
would have been waster. But nothing 
haG happened so far in this regard. 

And then we were told that the 
Government, the Prime Minister, will 
decide soon. But the only decision is 
to postpone the decisions which are 
not favourable to the party in power. 
It does not matter if the people's wel-
fare is not cared for. That is one pro-
blem. 

Take the problem of RFO--residuary 
fuel oil-for want of which our power 
shortage is getting acute in Gujarat. 
Only this morning I got letters from 
some correspondents in Ahmedabad 
Gaying that there have been further 
cuts a 15 per cent cut in power, be-
caus'e the KoyaJi refinery does not 
give RFO and so the Dhuvaran Plant 
does not work adequately and therefore 
there is power. cut, with the result 
that with the further cut of 15 per 
cent, Hi,OOO textile workers in Ah-
medabad are facing the acute problem 
of unemployment. If this is so, I do 
not understand how and why the 
President's Address 03hould not reflect 
some of these difficulties and problems 
of our people. But, as I told you, Sir. 
this Address has been a dry affair. 

Take again the question of my hon. 
friend, Shri Prasannabhai Mehta, who 
has been talking about the Bhavnagar-
Tarapur railway. Nothing has hap-
pened. We want an atomic reactor 
in Saurashtra; but nothing happens; 
we want an expansion of the airport 
at Ahmedabad; again nothing happens. 
We want a number of things to 
happen not because they are good for 
Gujarat but because they are in the 
larger interests of national develop-
ment and national prosperity. They 
have a certain urgency; they have a 
certain ,priority. But, unfortunately, 
Gujarat seems to be in the backwater 
or in the drawer and not in the 
immediate urgency with the Govern-
ment and partipu1arly the Prime 
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Minister. I WOUld, therefore, appeal 
to the Prime Minister, that she should 
take these problems in the right per-
spective. Do not condemn \Q by 
saying that we the people in Gujarat 
are looking at these problems from a 
provincial angle; indeed, we are look-
ing at it as a problem for the develop-
ment of the entire nation, and that is 
why I feel that some of these aspects 
affecting Gujarat need to be looked 
into ur,ently and very well. 

One or two more points and I have 
done. This AddreBl by the President 
again hardly reflects anythini about 
the youth unrest and student unrelt 
particularly last year in any number 
of universitiel all over the country. 
The university camplones have been 
restleBl; students are in difficulties; 
teachers are in difficulties; the tea-
chers are underpaid; students are not 
taught: colleges are closed; univer-
sities are closed. And yet, this 
Addreas by the President does not say 
a word about this grave and major 
difficulty of the student and teacher. 
community. They today are not only 
unemployed but they are also kept 
deliberately waitin,. Therefore I feel 
that something drastic must be done 
immediately. I want to see that the 
youth, workers and peasants do not 
get desperate. If tqey are frustrated 
and they get united obvioUily we are 
in for a very big revolution. We 
cannot go on in this situation of help-
)('ssne3S and uncertainty. So if that II 
going to come and if it comel, let 
the revolution come with some ideo-
logical base and lOme determination 
aDd spirit of service and with gui-
dance and leadership from the peoples 
that be. This AddreBl falls short of 
the requirement of our youth. They 
are ne,lected. . People in the rural 
areas as well as the urban 
areas are being neglected. 

Coming as I do with a long educa-
tional and academic background what 
makes me feel dep1'83III!d is that the 
spirit of dissent II evaporating in this 
country. Anything that is said sgainat 
the Government ill taken all unpatri-
otic. Let UI not forget that the Gov-
3441 LS-13 
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ernment learns more from the critics 
rather than from the euology of its 
OWn sUpporters. From its Gupporters 
Government may learn occasionally. 
But the Government'has to learn more 
from the honest, patriotic, well mean-
ing criticism inside and outside Par-
liament. Whenever such criticism is 
levelled they immediately say that it 
is partisan or selftllh. I belong to no 
party; in all these twenty five years 
1 have never joined any party and 
they cannot, therefore, say that I am 
partisan. Let us not damn all critics 
that way. Even a critic of the Gov-
ernment II as patriotic, loyal and na-
tionalistic in his behaviour and con-
duct lis any member of the Govern-
ment. So this House must tak. the 
responsibility and give guidance and 
direction to the people so that the 
spirit of dissent is not destroyed. 

I was amused, not angered but cer-
tainly somewhat surprised, when the 
Prime Minister went round saying 
during the last Inter-session period: 
I do want to work but these opposi-
tion parties are not allowing me to 
work! Now, Sir, the Government have 
got such a thumping steam roller 
majority inside Parliament and even 
outside, and they have silenced pnc-
tically all opposition. They have 
controlled All India Radio and all 
the other information media, and 
silniftcantly the Prime Minister her-
self retains the Ministry of Informa-
sion and Broadcastin,. On top of 
all thill, then, to say that the opposi-
tion ·is not allowing her to work, is, 
I feel, very dangeroUi. I do certain-
ly admire her for the courage she has 
shown at the time of Bangladesh 
criGis and previously allO but mere 
courage II not enough. Honesty of 
purpose and simpliCity of living and 
certain readiness to set standards in 
public life are needed. The appalling 
situation today is that there are no 
standards in our puiblic life and these 
have to be set particularly by those 
who are in authority. As the Bha'ka-
vat Gita says: 
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The behaviour and conduct of those 
in power, who are leaders and those 
who are in authority, should be good. 
I do not exclude even ourselves, who 
are Members of Parliament. We have 
to set standards, we have to be the 
measuring rods for the people. We 
are not doing it. My sense of sorrow 
heightens when I find that the Presi-
dent's Address fails to reflect many 
of these aspirations and anxieties of 
the people,particularly the anxiety 
that we should have a good Govern-
ment based on social justice, a Gov-
ernment that is endowed with the 
spirit of democracy, and which en-
courage a climate bf dissent. 
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MR. CHAIRMAN: He may continue 
his speech tomorrow. 

17.59 hrs. 

STATEMENT RE: NEW RAILWAY 
PROJECTS IN MAHARASHTRA 
THE MINISTER OF RAILWAYS 

(SHRI L. N. MISHRA): Sir, I beg 
to lay on the Table a statement on 
new Railway Projects in Maharashtra 
by way of drought relief. 

Statement 
The .State Government of Maha-
rashtra have been representing for 
taking up certain railway projects in 
the Maharashtra State the earthwork 
portion of which could be done as 
1irought relief works. The projects 
which have been under consideration 

.. for this purpose are: 

(a) New B. G. line from Wani to 
Chanaka costing Rs. 5.3 crores-
length 76 kms. 

(b) Conversion of Manmed to 
Purli Vaijnath from M.G. to B.G. 

costing Rs. 28 crores-length 354 kms. 

(c) Conversion of Miraj-Latur 
from Narrow Gauge to Broad Gauge 
costing Rs. 30 crores-length 326 
ktns. 

(d) New B. G. line from Apfa to 
Dasgaon as part of the Konkan 
line from Apta to Mangalore-total 
cost Rs. 225 crores including rolling 
stock and interest during construc-
tion-length 910 kms. 

2. It is unfortunate that a con-
troversy has developed in repro to 
the subject. I have specifically re-
ferred to these lines along with cer-
tain others in my Budget Speech in 
paragraph 42. I quote: 

[Important new works] 
"42 ...... there are certain impor-

tant works of new lines and conver-
sions presently under examination 
and active consideration of the Gov-
ernment. Some of those workos are:-

(i) Wani-Chanaka Line. 

(ii) Manmad to Purli Vaijnath-
Conversion from Metre Gauge to 
Broad Gauge. 

(ill) Miraj to Latur-ConvE!l'sion 
from Narrow Gauge to Broad 
Gauge. 

(iV) Mangalore-Apta Line. 

[v) Delhi-Ahmedabad-Conversion 
sion from Metre Gauge to Broad 
Gauge. 

(vi) Barauni-Katihar-New Bong-
aigaon and Gauhati-Conversion from 
Metere Gauge to Broad Gauge. 

'(vii) Guntur-Macherla-Conver-
sion to Broad Gauge, and Madikude-

Bibinagar-New Broad Gauge line. 

There are some more proposals for 
new lines, gauge conversions and res-
torations which are in various stages 
of consideration. Subject to avail-
ability of resources, it is hoped to 
take up some of these items in due 
course. 

No funds to undertake these works 
have been provided in the budget for 
1973-74. I seek your permission to 
undertake these WOl'ks by re-appro-
priation of funds within the relevant 
~ nts  as soon as they are approved 
by Government. 

I shall come to the House again for 
grant of requisite funds, as m ~ be 
necessary in the year to execute these 
works". 


